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v) 

INTRODUCTION 

I, Bhag Mal, Member of the Committee on the Welfare of 
Scheduled Castes and Scheduled Tribes, having been authorised by the 
Committee In this behalf, present this report on the reservation/ 
representation of the Scheduled Castes/Scheduled Tribes In the Transport 
Department; P.W. (B & R) Department; the Haryana Tourism Corporation 
Limited; the Haryana State Co-operative Land Development Bank 
Limited, the Haryana State Co-operative Supply and Marketing 
Federation Limited; Industrial Training and Vocational Education 
Department; Labour Department; the Haryana State Board for the 
Prevention and Control of Water Pollution; and the action taken by the 
Government on the recommendations/observations contained in the 
Fourteenth Report of the Committee on the Welfare of Scheduled Castes 
and Scheduled Tribes. The report is based on the replies given by the 
Departments/autonomous bodies, explanations and claifications received 
during the deliberation and further observations/recommendations made 
by the Committee in this behalf 

2. The Committee examined the Administrative Secretaries 01 
the above referred to Departments. 

3. A briefrecord of the proceedings of each meeting has been 
kept separately in the Haryana Vidhan Sabha Secretariat. 

4. The Committee place on record its appreciation for the 
valuable assistance given by the Commissioner and Secretary to 
Government, Haryana, Welfare of Scheduled Castes and Backward 
Classes Department and his representatives during the tenure- of the 
Committee, 

, The Committee also wish to express their thanks to the 
Administrative Secretaries of the above referred to Departments and their 
representatives who appeared before the Committee for oral examination n 
regard to the reservation/representation of Scheduled Castes/Scheduled 
Tribes in their respective Departments /autonomous bodies. 

_ The Committee are also thankful for the whole hearted and 
unstinted co-operation given by the Secretary/Under Secretary and his 
staff, 

CHANDIGARH, . BHAG MAL- 
THE MARCH 9, 1990 MEMBER
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y REPORT 
B VT 

The Committee on the Welfare of Scheduled Castes and Scheduled 

Tribes for the year 1989-90 was  constituted as a'result of the motion 

passed. by the Haryana Vidhan Sabha in its sitting held on 23rd 

February, 1989, authorising the Hon’ble Speakerto nominate the Members 

of the Committee and also to appoint the Chairman of the 5810 

Commuttee. - 

2. Shri Buta Singh, a Member of the Committee, was appointed 

Chairman of the Committee by the Hon’ble Speaker on 16th May, 

15989. ) N 

3. The Committee held 44 sittings'upto 9th March, 1990. © 

. In its first meeting held on 6th June-1989, the Hon’ble Speaker 

explained to the Committee, in details, its scope 80 functions. In 

this meeting, the Committee selected the following Departments/auto- 
v 

nomous bodies for exa min/an:on — . - 

(1) Transport Departme‘nt‘ ; 

(i) PW. (B & है) Department ; - 

(i) The Haryana T.oun'sm Corporation Limited ; 

(iv) The Haryana State Co-operative Land Development_Bank 
Limited ; ’ ' : 

(v) The Haryana 'State Co-operative Supply and Marketing 

" Federation Limited ; 

(vi) Industrial Training and Vocational Education Department ; 

(vii) Labour Department; and 

(viii) Tthe Haryana State Board for the Prevention and Control 
of Water Pollution. 

TRANSPORT DEPARTMENT 

The Financial Commissioner and Secretary to Government, 
Ha ryana, Transport Department, was asked by the Haryana Vidhan Sabha 
Secretariat on 9th June 1989 to supply matenal relating to reservation/ 
representation of Scheduled Castes and Scheduled Tribes in the said 
Department within a fortnight. The Committee took a serious view 
about the functioning of the Department in thatthe Department did not 
care to supply the requisite information asasked for by the Committee
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even after the issue of asmanyas five reminders by the Haryana Vidhan 
Sabha Secretariat. The Financial Commissioner and Secretary to 
Government, Haryana, Transport :Department, was, therefore, orally 
examined bythe Committee on 26th December, 1989 for not supplying 
the desiréd material to. the Cofmmittee. The Departmental represen-_. 
tative informed that since’.the: information had to come from all the 
Depots -and the Depots have taken inordinatély- lond time to conipile 
this- data for onward transniission to the Department, hencé the delay 
occurred in sending the infarmation.” The revised reply was sent 10 ' the 
Haryana Vidhan Sabha Secretariat on 27th December, 1989 by " the 
department. The Committee could not examine the same because of 
paucity of time. s 

The Committee took a serious view of the callous and 
-indifferent attitude on the part of the Department and observe 
that the Department did not supply the requisite material even 
last year 85 well 85 this year in timie. The Committee, therefore, 
recommended that the Chief Secretary should initiate action 
against the officers responsible forthe lapse and intimatethe 
same to the Coammittee. - : ’ : की 

< J 

P.W. (B & R) DEPARTMENT; THE HARYANA TOURISM 
COR-PORATION LIMITED; AND THE HARYANA STATE 
CO-OPERATIVE LAND DEVELOPMENT BANK LINHTED. 

The Administrative Secretaries of the respective ‘Departments 
were requested by the Haryana Vidhan Sabha Secretariat on 9th June, 
1989 to supply material relating to resérvation/representation of Scheduled 
Castes and Scheduled Tribesin the said Departments within a fortnight. . 
The Committee -is pained to observe- that the Departments 
did not care to supply the requiste infoimation as asked. for by the 
Committee within stipulated time. The requied information'was, 
hoQever, supplied after rhe issue of reminders by the Haryana 
Vidhan Sabha Secretoriat. - 

Due tolack of timeat the disposal of ‘C"ommittee, the Committee 
could not frame the questionnaire and examiné - the Departmental rep- 
resentatives and report accordingly. . - 

: THE HARYANA STATE CO-OPERATIVE SUPPLY, 
‘AND MARKETING FEDERATION  LIMITED - 

The Haryana Vidhan Sabha Secretariat vide their letter dated 
9th June, 1989, requested the’ Commissioner and Secretary to Govern- 
ment, Haryana, Co-operation Department to supply material relating to 
reservation/representation-.of Scheduled CGastes 20 Scheduled -Tribes in 
HAFED within a fortnight. The Secretariat issued as many as five: 
reminders, The Committee is sorry to_point 00 that the Department. did: 

. not supply the required material for examination by the Committee. with 
the resultthat the Departmental representatives had to be orally examinéd: 
by the Committee on 26th December, 1989. 7 The required. material ‘was," 
therefore, supplied on 8th January, 1990,. complete-in all. respects,: The- 
Committee because of shortage of time felt handicapped to report regar- 
ding HAFED.- 

- _____—_
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INDUSTRIAL TRAINING AND VOCATIONAL EDUCATION ° 

DEPARTMENT 

The Commissioner and Secretary to Government, Haryana, Indus- 

trial Traning and Vocational Education Department, was requested by 

the Haryana Vidhan Sabha Secreteriat on gth June, 1989 to supply 

information with regard 1o the total number of employees including 

working on adhoc basis/daily wages (Groupwise); total number of 

Scheduled Castes employees including working on adhoc basis/daily 

wages (_Group-wnse) alongwith their percentage In position as also about 

the percentage of shortfall alongwith the reasons for the shortfall etc. 

etc. in respect of the said Department for the year 1986-87, 1987-88 

arid 1988-89 (ason 31st March 1989). This information was supplied - 

by the Department on 5th July 1989. 

The Committee after framing ' the questionnaire sent the same to 

the Commissioner and Secretary 10 Government, Haryana, industrial 

Training-and Vocational Education Department, on 4th September, 1983. 

The organisational set up - of the department can 06 seen from the chart 

on the following page. 

The information, referred to above in Para-l,is 85 shown on the 

next page.
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ORGANISATIONAL CHART OF THE DEPARTMENT OF INDUSTRIAL TRAINING AND VOCATIONAL EDUCATION, HARYANA 
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FIELD OFFICERS 
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ice Princi Instr .y Y 1 - ¥ o ¥ Vice Principa Is/Group Instructor Incharge of 65 Principals Class I/Class II/Group Instructor Incharge of Headmistress/Craft Instructoress Headmaster of School of Arts, Principal/Group Instructor Vocational Education Institutes 25 Industrial Training Institutes/12 Guest Classes of of 27 ITI (Women Wing) and Guest Rohtak Incharge of 2-ITI (Women) - ITls/2 Mini 1115 Class of 111 (WW) at Jind and Sirsa 

ABBREVIATIONS STAND FOR— 

D.LT. & V.E. — Director Industrial Training & Vocational Education, Haryana. A.D.A. (L) — Assistant District Attorney (Legal). 
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.A.O. "—' Internal Audit Officer. A. — Administration. 
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LY 
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After orally examing the repressntatives of the Industrial Training 
and Vocational Education Depariment, the Committee have observed 85 
under पन्ना 

The Departinent informed that the posts in Group ‘A" & ‘B’ are - 
— filled up by direct recruitment and also by 

Cadrewise position of promotion. It was also informed that there 
employess/representa- are total 16 posts ih Group ‘A’, out of 
tion of Scheduled which 4 posts, i.e. Joinl Director (Technical), 
Castes. Deputy  Apprenticeship Adviser, Dgputy 

-'  Director (V E.) and Deputy Direc- 
tor (Women) are filled up 100% by promotion. The remaining 12 0055 
in different cadres are filled up 50% by promotion and 50% by direct 
recruitment. These posts include Assistant Director (Technical), Assis- 
tant Apprenticeship Advisor/Principals I.T.l. (Technical), Assistant Direc- 
tor (V.E.)) and Assistant Directors/ Controller of Examination. With 
regard 1० Group ‘B’ posts, it wasinformed thatthereare 82 posts which 
are filled up 50% by promotion and 50% by direct recruitment except 
one post of Assistant Director (Women) which 1s filled up 100% by 
promotion. 

The Department gave the following information- about the Group- 
wise strength of staff as it stood on 9th February, 1979as under :(— 

No of posts sanctioned 5.0८. candidates In 
on 09-02-1979 position as on 

09-02-1979 

GROUP ‘A’ . 11 — 

GROUP ‘B’ 127 . 1 

GROUP ‘C’ ) 1611 90 

GROUP ‘D’ . 551" 177 

There 1s no S.T. in this Department 

The Department gave the following figures rcgarding the num- 
ber of posts created/filled-up from 901 February 1979 to 31st March 
1989 alongwith the number of posts filled by the Scheduled Castes 
employees — 

No. of No. of posts filled No. of posts filled 
posts from 9-2-79 to by S.C. 
created 31-3-89 
from 

9-2-79 to 
31-3-89 

Direct Promotion Direct Promotion 

GROUP ‘A’ 5 3 8 —_ —_ 

GROUP ‘B’ 55 14 19 2 1 
GROUP ‘C’ 1265 1152 439 177 76 

GROUP ‘D’ 360 487 — 138
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It was informed that there 15 20% reservation for Scheduled Castes 
in direct recruitment in Group ‘A’ posts, but 10 reservation exists In 
promotional posts On 9th February 1979, the department had total 
11 posts belonging to Group ‘A’ and during the period from 9th February, 
1979 10 3151 March 1989, b new posts were created 1n Group ‘A’ incly- 
ding the one post of Deputy Drrector which was upgraded to that of 
Joint Director. The 1eserved postin this group was advertised twice 
by the Heryana Public Service Commission. It was told that no candi- 
date has been recommended by the 5810 Commission. 

On the basis of the reservation n Group ‘C’, the position of 
shortfall of Scheduled Castes 800 the action taken to fill up the posts was 
informed 85 under .— 

1. Total No. of shortfali = 58 (1) Shortfall in pro- = 10 
. motion posts 

) (1) Shortfall against = 48 
direct recruitment 
posts 

2 पीट position regarding shortfall in case of promotional posts is 
explained as under ना 

(1) Total reserved for S.C. 85 per Roster = 84 

(i) Total filled out of reserved posts = 74 

(1ii) Extra posts filled from S.C. = 2 

(tv) Reserved posts not filled (Detatls 85 under) = 10 

(6) Ehgible S.C. persons not available and = 9 
filled up by other candidates 

(b) Promotion case for S.C. under consideration = 1 

3. The position regarding shortfall आ case of direct rectuitment posts 
is explained as under :(— 

(i) Total reserved for S.C. = 213 

(i) Total filled out of reserved posts = 165 

(1)  Extra posts filled from 5.0. | = 12 
(iv) Reserved posts not filled = 48 

(v) Details of efforts are 85 under :— 

(a) Through 5.5.5.8. = 14 

(b) Through Employment Exchange = 6 

(c) On transfer basis = 1 

(d) Direct advertisement = 9 

(e) Leftin-advertently & to be filled in future 
uponh a vacency beceming 8४818 016 = 1 

(f) Cannot be filled up on account of stay in = 17 
court cases i — 

Total : - 48 
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Beside above figures, the department gave the following figures 
Group-wise showing the number of posts carricd forward during the 
last 3 years :-— 

No. of posts No. of posts No . of posts 
caried forward carried forward cairied forward 
in 1986-87 in 1987-88 mn 1988-89 
(5.0) (5.0.) (SC) 

Group ‘A’ 1 1 1 

Group ‘B’ जा — — 

Group ‘C’ 40 40 a1 

In addition, the Department gave the following figures 85 8150 
the source of recruitment to various posts ॥ Group ‘A’, ‘B’, 'C’ and ‘D’ 
during the year 1986-87, 1987-88 and 1988-89 :— 

Total Total Source 
posts posts 
filled filled HP S.C. Promotion 

hy S.C 

Group ‘A’ 1986-87 4 — 2 2 

1987-88 1 जा — 1 

1988-89 1 ना — 1 

Group ‘B’ 1986-87 6 — 4 2 

1987-88 — — — — 

1.988-89 —_— — — — 

5.5.5.8 Pro- Employ- 
motion ment 

Ex- 
change 

Group 'C’ 1986-87 285 55 9 68 208 

1987-88 260 35 1 63 196 

1988-89 244 44 82 79 83 

Employment Exchange 

Group ‘D’ 1986-87 24 2 24 

1987-88 33 10 33 A 

1988-89 13 5 13
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It will-be.seen from the above figures that no representation has 

been:given.to Seheduled Castes in Group ‘A’ .posts as 8150. the shortfall 
exists in other Groups. The Committee therefore, recommend that 
the department should give due representation to the Scheduled ' 
Castes by implementing the reservation policy atleast while the 
posts._are filled up by direct recruitment in order to safeguard 
the interests of the poorer sections of the society. The short- 
fall so recouped be intimated to the Commititee 

: The Government gave the following figures 
Adhoc/Daily wages - showing the number .of posts filled < up on 
appointments adhoc basis/daily wages 85 8150 the number 

i 'ए posts filled up by Scheduled Castes em- 
ployees :— 

Year ः " No. of posts:filledson.  “Ne. ofiposts filled by 
Adhoc basis/Daily: S.C. on. Adhocbasis/ 
Wages. Daily;wages - 

1986-87 - 211 34 

1987:88, 226 | 23 
1988-89.. - 125 33 

From the above figures, the Committee  obsenved that.due 
representation has not been given to the Scheduled Castes by the 
department in the absence of-the instructions from the Govern- 
ment with regard to the enforcement of reservation-policy at the _ 
time of such appointments. The Committee, therefore, recommend 
that Government should issue instructions enforcing reservation 
policy at the time of appointments$ on adhoc basis/daily wages 

~N 

- In reply to a question of the Committee, the 
Filling up of reserved department informed by way of written reply 
posts by Genaeral that certain reserved posts were filled up 
category employees from non-Scheduled Castes and the follo- 

wing figures were supplied in this respect 
It was also informed that although the Governmentinstructions regarding 
reservation of posts were followed but.one post of Instructor was not 
filled up in-advertently 

"1986-87  1987-88  1988-89 

Group ‘A’ o _ - ०, -- 

_ 0०८७-१8" — — — 

Group ‘C’ - 1 4 — 

Group ‘D’ - - —_ - न 

न
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In view of the above, the Committee recommend that the 
error which has occurred at the time of calculation of posts, 
should be rectified and the next vacant post be offered to the 
Scheduled Cast employees under intimation to the Committee. 

The Department gave 8 list of the Industrial 
Reservation for Tiaining Instiiules alongwith therr location 
wards of teachers as 8150 the names ofthe trades in which the 
in Service training was being imparted (Annexure’ A’) 

) It wasalso informed that the department has 
reserved 50% seatsunder the Craftsman Training Scheme and Vocatioral 
Education Scheme for varnocus categores, the details of which are given 

as under — 

Sr. No. Category . Perccntage 

1. Scheduled Caste/Schedule Tribes ' 20% 

2. Ex-Servicemar:/ Their "wards 16% 

3. Backwerd Classes ) 10% 

4. Backward Area 2% 

5. Outstanding sportsman/women 2% 

[t was 8150 infermed that 8 separate policy for admission under 
the Teachers Training Course has been fiamed, the deteils of which arc 
given as under :(— 

Sr. No. Category P‘erceniage 

1. Scheduled Caste/Scheduled Tribes 20% 

2. Ex-Serviceman/Their wards 5% 

3. Backward Classes l - 10% 

4. Teachers in Service 5% 

5. Widows/Orphan/Divorced/Fathérless 10% 

In reply to the questton of the Committee, the departmental 
representative informed that there 15 no reservation for the wards of 
teachers in service. The Committee, after perusing the above 
schemes, reccmmend that the Government should examine the 
point for enforcing the reservation 107 the wards of teachers in 
service
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* The Department by way of written reply gave - the Scholarship following details of expenditure incurred - for ] - Scheduled Castes under the Special Component Plan during the year :— 
८ 

(Expenditure in lakhs) ) 

Nameof .  1986-87 1987-88 1988-89 “ Total 
-Scheme 

हि Ear- Spent Ear- _Spent Ear- Spent Ear-  Spent ) mar- mar- mar- mar- 
ked ked ked . ked 

Award of sti- . 
pend to SC/ 
BC & V.J, 
trainees of - . ' 
ITls 17.00 16.87 20.00 19.43 21.00 18.40 58.00 54 70 

‘Organising 
special training 
for 5.0. in 
पिंड under 
Special Central 
Assistance 
Scheme 5.00 4.62 8 00 . J 71 500 5 08 18.00 17 41 

Mini 1115 for 
5.0: Ambala 
Cantt & 

\ 
Pundri 480 475 679 6.79 7.30 7 61 18 89 19 15 

During the. oral examination, the departmental representative informed that व sum of Rs. 75 is being given by way of scholarship to the Scheduled Castes students who are studying in different Industial Training Institutes. The Committee ohserved that during these hard days of high prices, the amount of scholarship is much less and, therefore, recommend that this amount may be increased to Rs. 100 per month per student. ’ 

It-was informed 10 the Committee 40४ the Dzpart- Cases of un- ment that two cases of untouchability are in the touchability notice of the department and both the cases are 
- under consideration. The Committee recommend that these cases may be decided at the earliest and the defaulters be served with required punishment under intimation to the 

Committee. . 

-~ 
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LABOUR DEPARTMENT 

The Haryana Vidhan Sabha Secretatiat requested the Commis- 

sioner and Secretary to Government, Haryana, Labour Department, on 

ath June 1989 to supply information with regard to the total number of 

employees including working onadhoc basis/daily wages (Group-wise), 

total number of Scheduled Castes employees including working on 

adhoc basis/daily wages (Group-wise) alongwith their percentage and 

the percentage of the shortfall and the reasons for the shortfall, if any, 

in respect of the Labour Department for the year 1986-87 to 1988-89 

(year-wise) (ason 31st March 1989). The required information was 

supplied by the department on 10th July, 1989. This information along- 

with the organisational set up of the department appear on the following 

pages.
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Year Total Total, 96806 Y%age Reasons  .Steps 
No.of No. of of the for short- taken 
emplo- Sche-, -short- fall, ifany  to fill yees duled fall up the inclu- castes 

short- ding emplo- 
fall, if working yees - - any 

onad- inclu- 
‘hoc ding 

. basis/ working - ¢ 
daily - on ad- 
wages hoc 
(Group- basis/ 

- wise) daily 
wages * 
(Group- 
wise) 

1 2 3 4 5 6 7 

Class-! (Group-A) 

"1986-87 12 — जा, —  No shortfall —_ 
L in any 

category 

1987-88 बैठ 1 8% — Do — 1988-89 1 8% — Do — ७ 

Class-il (Group-B) 
' 

1386-87 ' 25 6 24% —  No shortfall — 
‘ हा any 

category 

1987-88 26 5 20% —_— Do — 1988-89 23 5 22% — Do — 
Class-lll (Group-C) 

1986-87 242 490 164% —  No shortfall — 
in any category * 1987-88 242 40  1631% — Do — 1988-89 240 41 17% — Do — 

Class-lV (Group-D) 

1986-87 139 b5 39% —  No shortfall — 
पा any category 1987-88 139 55 39% — Do — 1988-89 , 139 57 41% _— Do —_ 

;____—



Administrative set-up of the Labour Department, Haryana 
LABOUR COMMIS’SIONER-CUM-DIRECTOR, INDUSTRIAL SAFETY & HEALTH 

— 

LABOUR WING FACTORY WING 

Joint Labour Commissioner (Hgrs.) 

Is 

Commissioner, Dy. Labour Commissioner, 
p—=dabad Sonepat 
- गिर 

¥ | ¥ ¥ b ‘Il Ballab- Welfare Sonepat Panipat Gurgaon 
garh  Officer | | 

(Women) | 
| 

| | ) | D 1. FBD 1. Soni- 1, Karnal-l 1. GGN-I 
Vil pat-| 2. Karnal-li 2. GGN-l 

D 2. FBD 2. Soni- 3. Panipat-l 3. Rewar! I Vill pat-Il 4 PPT-}l 4. Narnaul =D 3. FBD 3. Soni- 5 PPT-1ll 5 Fatehbab 
X pat 111 . 

3D 4. Palwal 
Vi 

Commissioner. 

~=ustrial Safety & Health. 

ector, Industrial Safety & Health. 

ndustrial Safety & Health 

Dy. Labour Comnussioner, 
Hisar Officer 

{ रु 
Hisar Rohtak: Bhiwani 

| | | 

| | 
| | | 
¥ J ३ 

1. HSR-1 1 RKT-I 1. Bhiwan 
2. HSR-Il 2. RKT-li 2. Narwana 
3. Hanst 3 Bahadur- 3. Jind 
4. Sirsa garh 

PPT stands for Panipat. 

HSR stands for Hisar. 

GGN stands for Gurgaon. 

RTK stands for Rohtak. 

KUK stands for Kurukshetra, 

Y.Nagar stands for Yamuna Nagar. 
— 

रू 
Statistical Editor Law-officer 

N 

Labour Inspector 
(Hars ) 

4 

—— 

) 

Y 
Additional Director, Industrial Safety & Health 

\ 
A.D. 

— 
¥ \ v | Voo \ ¥ Dy. Director Asstt Director  Certifying Medical .Offlcer, Medical Officer Asstt _Dlrector 

(H.Q.) (H.Q.) Surgeon, Industrial ( H) (Chemical) 
FBD | Health, FBD-II FBD 

| FBD-I1 

¥ 
— E— Y v b . Sr. Asstt. Director, Sr. Asstt. Director, Sr. Asstt. Director, 

Industrial Safety Industrial Safety Industrial Safoty 
& Health, & Health, & Health, 
Faridabad Panipat Hisar 

\ ¥ \ 
) ' e Y 

¥ 1 ५. ¥ ¥ ¥ A¢.D. चर 0. A रे नि चित . # 0. A.D. A.D. A.D. A.D. . A.D, A.D 
Faridabad Faridabad FBD. Faridabad Ambala Y.Nzgar KUK KNL PPT-1 PPT-I SPT HSR RTK GGN Sirsa 

I ! I v - 
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The Committee framed a questionnaire for the oral examination of the representatives of the said department at the Government level as also the Diicttorate level on 23rd Augusi, 1989. The same was sent by 
the Haryana Vidhan Sabha Secretariat 10 the Commissioner and Secretary to Governmeni, Haryana, Labour Department, on 4th September, 1989 for replying to the various questions of the questionnaire. The repnes' 
to the questicnnaire were not received by the Committee within the stipu- lated time with the result the Financial Commissioner and Secretary 10 Government, Hatyana, Laboui Department was orally examined by the Commitiee on 23rd January, 1990 

The Commirtiee firally examined the representatives 04 the department oh 8th Febiuay, 1990 for seeking further clarifications and information bafore framing the repoit of the Committee 

After orally examinimg the representatives, the Committee have observed as under .— 

. The department supplied lists of cadre-wise Cadre wise number of | details/break up of the posts as on 9th . posts and representa- February, 1979 (Annexure ‘B’) as also 
tion of Scheduled with effect from 9th February, 1979 to 31st Castes March, 1989 (Annexure ‘C’). Besides, the : | * department also supplied a statement showing 
the position regarding representation of Scheduled Castes in  Group ‘A, 8, '८ and ‘D’ services ason 31st Maich, 1989 (Annexure ‘D). - 

Aiter perusing the information supplied by the department as also orally examining them, the Committee recommend the 
various posts in different groups of services 96 filled up in such a way so that the rights of the Scheduled Castes are preserved in accordance with the instructions issued by the Government in 
the matier. -The Committee further recommend that the short- 
fall in various groups-may be wipped off within six months 
and the Committee be also informed about the steps 50 taken. 

During the oral examination, it was pointed Payment of wages out by the Committee that the workers in 
varnous Factories are not getting their full wages The departmental representatives informed that it is one of the 

functions of the Labour Inspectors/Labour Officers/Labour Commissioner to see that no discrimination 1s made amongst the employees  with i&égard 10 the payment of weges and 8150 that full wages are paid 10 the 
workers” 1t was also informed that on the pay day, Factories are also being checked by the Inspectorate staff It was further informed by 
the departmental repiesentative that according ६0 the norms fixed by 
the Governmeni, thoy have not been sanctic *ed the required number of posts 0 different cacres The Committee observed 1ihat in  view of the Industrialisation पा the State 85 also the increase in the number of indusiries alongwith the labour, the problems of labourers ‘have increased manifold. The Commiitiea, 1n1arefore, recommend that the department should be providad with adequate staff by the Government so that the inspections in various Factories are carried out in a proper way, especiaily in view of the fact that four new Districts have been carved out or where additional posts are required to be sanctioned by the Government. 

"
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_ The Committee recommend that the 
Service Rules , matter with regard to the finalisation of 

- — the Service Rules may be persued with 

. the Government 50 that these are finalised within two months’ 

85 'assured by the departmental representatives, under intimation 

to the Committee. ’ 
o 

. It was informed that ihe Labour Department 

Compensation get the relief provided to the labourers who 

: _ sustain loss during the workihg hours irres- 

pective of the caste or cieed under the provisions of Workmen's Com- 

pensation Act, 1926. It wes 8150 informed that aurng the year 1986, 

1987 and 1988, the relief was got provided to 266, 224 snd 246 workers 

respectively The total ‘amount of compensation got' paid was 

Rs. 26,97.227, Rs. 9,74,509 and Rs. 34,65,239 during the year 1986, 1987 

and 1988 respectively. It was, however, pointéd out by the Committee 

that the required amount was not being deposited by the employers 

under the Workmen’s Compensation Act, 1926, fora number of years 

with the result that the full compensation is not paid to the labourers थी 

the time of any mishappening. The Committee, therefore, recommend 

that the department should make some arrangements so 

that it could be checked that the full amount is deposited by 

the employers for the purpose. The steps 50 taken by the ' 

department in this respect be intimated to the Committse. 

—_ 1 It vias informed that the , 5510 Board was 

Haryana Labour constituted under Sub Section (3) of Section. 

Welfare Board 4 of Punjab Labour Welfare Fund' Act, 1965. 
The: Board consists of 12 members, out of 

which 4 are representaives of - employers, 4 of employees and 4 

independent members including the Chairman. It was also informed that - 

the functions of the board are to promote the welfare of labour and 

of their dependents -and the source of the income of the board is, 

“unclaimed wages, bonus and gratuity etc. of the industrial workers which 

the managements are required to " deposit with the Boaid., The 

Committee observed that the funds are not being utilised to 

defray expenditure on _various schemes. The Committee, 

therefore. recommend that the financial assistance being given 

by the Board to the workers and their dependents be enhanced’ 

because of the high prices. - - 

THE HARYANA STATE BOARD FOR THE PREVENTION AND 
. CONTROL OF WATER POLLUTION ' * 

The Commissioner and Secretary io Government, Environment 

Department, - was requested by the Haryana Vidhan Sabha Secretanat 

vide their letler dated 9th"Jung, 1989 to supply material relating to the 

reservation/representation of Scheduled Castes and Scheduled Tribes 

mn the-Hszryana State Boaid for the Prevention and Control of Water 

- pollution. The required information was supplied by the Government 

vide their letier dated 26th July, 1989 (Annexure हट) and the Com- 

mittee accordingly framed the questionnaire. After scrutinising the 

material 50 i1eceived in the meetng held on 21st August, 1988, ihe ques- 

tionnaire _was sent by the Haryana Vidhan Sabha Secretarnat to rhe 

Government 00 1st September, 1989 for submitting the replies to the 

v\anous‘ questions: Since no reply was received, the Commitige had १० 

4___
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orally examine the Depar'tmental representatives on 9th Janu 1y 1990. 
The ieplies were, however, received from the Governm:nt vide thes 
letter dated 8th January, 1990. 

Before framing the report, the Commitice orally oxamined the 
representatives of the Government and 100 Boaid. The observations/ 
recommencdations of the Committee are as uncer :— 

— —, Alfter perusinra  the information 
Cadrewise strength of sunplied by the Board through the 
Board and representation Govarnment as also hearing the Depart- 
of Scheduled Castes - riontsl/Board’'s  representatives, the 

—  Cocmmiitee have observed that almost 
all the postsin the Board havebeenfilled up by the officers / officials who 
have been taker on deputation either from the Public Health Department 
or from other Departments. A much less number of posts in  various 
cadres have been filled up by the Board by appointing iis own 
employees directly All this has rcsulted in the shortfall in the reserved 
categories of Scheduled Castes wheleas the instructions i1ssued by the 
Government on the subject are very clear The Committee have 8150 
observed that the Board have filled up reserved posts by appainting 
persons of general categones and have de-reserved various posts 
without obtaining the approval of the Committee headed by the Chief 
Secretary  The Committee was sciry to know that the instructions issued 
by the Government in September, 1989 :n this regard ४४816 not in the 
knowledge of the Board’s representatives 

In view of the above observations, the Committee recommend 
that various postsin different cadre should be filled up by the 
Board by employing its own officers/officials instead of taking 
them on deputation so that the required number of Scheduled 
Castes are alsc recruited and their interests are safeguarded 
since they belong to the poorer and down-trodden sections 
of our sociery; and the shortfall be recouped in various cadres, 
under intimation to the Committes. 

The Board in reply to a question of the 
Trainings/Coursas’ Commities as to how many Tiaining/Cour- 

ses have been organised relating to Preven- 
tion, Control or abatement of Water Pollution and who were the partici- 
pants in the said Trainings/Courses, nformed that no such Traiming/ 
Course wasorganised bythe Board itself However, the officers ware 
deputed to attend the Courses arranged by the various organisations of 
Government of India by rotation from time to time The Board also 
supplied 8 list of the officers (Annexure ‘F) who were deputed 11 India 
and abread right from the year 1980 onwards to attend various courses. 
After perusal of the list, the Committee have cbserved that no officer 
belenging to the Scheduled Castes was ever associated with any of the 
courses. The Committee, therefore, recommend that while 
deputing officers to atitend Courses by rotation, the interests 
of the Scheduled Castes officers be 8150 watched and they may 
also be deputed to attend such Training/Courses. 

{
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l The Board in replv to a question of the 
Concessions for Committee as to what sort of concessions 
Scheduled Castes are being given .10 the persons belonging to 

the Scheduled Castes- while planning com- 
prehensive programme for the Prevention and Centrol or abatement of 

Pollution of Wells, the Board -intimated- that all the polluting industries are 
required to discharge their trade: effluent inside or outside their premises 
after proper treatmentand the trade effluent so discharged should meet - 
the standards prescribed by the Board, ie the parameters should be 
within the limit prescribed by the Board. It was, however, informed 
that since the individual industry is responsible, no individual welis 
are checked. The Committee, therefore, recommend that Govern- 
ment should give machinery on concessional rates or give 
some grants ६० the Scheduled Castes whe go in for instailing 
their treatment plants for the purification of water and the 
system for the disposal of sewage. ) 

The Board mmformed that the amdunt of fee payable 
Fee for filing an appeal under Section 28 of Water (Pre- 

—_— vention and Control of Pollution) Act, 1974, as men- 
tioned in Sub-rule 5 of Rule 23 of the Haryang (Prevention & Control 

of Water Pollution) Rules, 1978, is Rs. 3,000 The fee for analysing 

sample of water for small scale industries 15 Rs. 200 and for large and 
medium scale industries 1s Rs '1,000. It was 8150 infoimed that no 

person belonging to Scheduled Castes are given any concession or 

dteexempted from the payment of such fee. The Committee, there- 
fore, recommend that the vate of fee to be charged from the 
persons belonging to the Scheduled Castes categories should 
be less than the rate of fee to be charged from the persons 
belocnging to the general categories. : 

/ STUDY TOUR 

The Committee decided to undertake व study tourto the Siztes 

of Sikkim and Tripura and the Union Territory of Andaman & Nico- 

bar island during the month of October, 1989 for a foitnight, for discussing 

with the counter-pait Committees of both the States and the Pradesh 

Council of Andaman & Nicobai lIslands about the matters of common 
interests and also to see the developmental woerks undertaken by the 

respective State/Union Territory. During the course of the study tou, 

the Committee also visited Siliguri, Darjeeling and Guwahati. 

In addition to the above study tour, the Committee also visited 

Shimla (Himachal Pradesh) in the month of August, 1989 and held own 

meetings. . s 
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GENERAL RECOMMENDATIONS 

Oral Examina- | During the course of oral examination of. various 
tion of Officers | Departments, the Committee orally examined the 
Registrar, Co-operative Societies too with. regard to the implementa- 
tion of the recommendations made by the Committee 10, 15 14th 
report with regard to the Co-operation Department. The' Committee 
noted with distress that the Registrar, Co-operative Societies was not 
well prepared, to reply to the questions of the Committee nor he 
sent any information 85 promised in the meeting, either, to the, Comnmittee 
or tothe Chief Secretaryas is apparent from therecord. The Com- 
mittee would, therefore, like that the Chief Secretary should 
address all the Administrative Secretaries/Heads of Departments 
that they should appear before the various Committees of 
Vidhan Sabha well prepared so that the Committees are not 
misled. 

Reservation | While examining the departments of the Government/ 
in Adhoc/ Board, the Committee have observed that the Depart- 
Daily Wages ments are making appointmants on adhoc/daily 
appointments wages 9855 but no reservation is being given by 
them to the persons of reserved categories withthe resultthat when- 
ever the Government 15508 instructions for regularising the services 01 
said employees, the number of Scheduled Castes decreases in various 
groups of services. The Committee, therefore. recommend that 
the Government should examine this point with regard to the 
enforcement of reservation policy at the time of adhoc/daily 
wages appointments and also issue instructions in this regard under 
intimation to the Committee, ’
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7. '. ANNEXURE ‘A’ . 

List of Industrial Training Institutes LT.l. (W.W.) where the 
training is imparted in the various trades 

! 

Industrial Training Stenography HINDI, Electrician, Draughts- 
Institute, Adampur. man Civil, Fitter, Electronics, Turner, Tractor 

. Mechanic. 

Indus‘trialTrainin|g Blacksmith, Welder, Mouldér, Wireman, 
Institute, Ambala City Carpenter, Motor Mech., Fitter, Turner, 

Machinist, Pattern Maker, Electrician, Ref. 
& Ar Conditoning Mech., Draughtsman 
Mech., Mech. Radio & TV Tool & Die 
Maker, Mech. Electronic General, Stefo- 
graphy English/Hindi, Hand composttor, 
Hand, composition, Printing Machine Ope- 
rator, Mech. Diesel, - Data preparation & 
Computer Shaft Ware, Draughtsman Civil. 
Instrument Mech. Painter (General). 

Industrial Training Welder, Sheet Metal Wocrker, Moulder, Car- 
Institute, Bhiwani penter, Mech. Tractor, Fitter, Turner, Machi- 

“nist, Electrician, Mech. Radio & T.V., Steno- 
graphy Hindi, Hand Compositor, Letter Press 
Mech., Minder, Mach. Mach. Motor Elec- 
tronics, DM Civil (only Girls). 

Industrial Training Carpenter, Mach. Motor Vehicle, Mach. 
Institute, Faridabad. Diesel, Fitter, Tumer, Machimst (Grinder)’ 

Machinist, Electrician, Tool & Die Maker, 
Steno English, Steno Hindy, Cutting & Tai- 
loring, Embroidery, Mach.. Electronics Gene- 

- ral (only Girls) D.M. Mach. M.G. Electro- 
nics & Turner (only for S.C.) Ref. & Air 
Conditioning Mach., D.M. Cwvil, Hair & Skin 
care. . 

Industrial .Training Welder, Wireman, Fitter, Steng Hindi, D.M.. 
Institute, Firozepur Civil, Mach. Tractor, Electrician, Mach: 
Jhirka. Machinist Grinder. 

Industrial Training ° Welder, Sheet Metal Worker, Moulder, Wire- 
institute, Gurgaon. man, Carpenter, Mach. Motor, Mach. Trac- 

tor, Mach. Diesel, ,Plumber, Fitter, Turner- 
Machinist, Electrician, D.M. Mach., D.M. Cvil 
Mach., Radio & T.V., Steno Hindi, Stenao 
English, Mach. Electronics, Electonics (only 
for Girls), Ref. & Air Conditioning Mach. 
Clock Repair. ~ 

Industrial Training’ Wireman, Fitter, Turner, D.M. Civil, Steno 
Institute, Gohana. Hindi, Hand weaving Darry & Niwar, 1001 & 

. Die maker, Electronics Mach. 

______ 



Industrial Training 
Institute, Hassangarh. 

Industrial Training 
institute, Hathin. 

industrial Training 
Institute, Hissar 

Industrial Training 
Institute, Karnal 

industrial Training 
Institute, Kaithal. 

Industnial Training 
Institute, Mohindergarh. 

Industrial Training 
Institute, Meham 

Industrial Training 
Institute, Nagina, 

industrial Training 
Institute, Narnaul. - 

Industnal Training 
Institute, Narwana. 
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Welder, Carpenter, Mach. Motor V‘ehicle, 
Mach. Tractor, Fitter, Electrician, Steno Hindi, 
Turner. 

Welder, Sheetmetal Worker, Wireman, Mach 
Diesel, Fitter, Plumber, Cutting & Tailoring, 
D.M Ciwil, Turner. 

Welder, Moulder, Wireman, Carpenter, Mach. 
Motor Vehicle, Mach. Tractor, Mach. Diesel, 
Plumber, Fiiter, Turner, Electrician, Ref. & 
Air Conditioning Mach.,, D.M. Mach. D.M,, 
Civi, Mach. Radio & T.V.,, Steno Hindi, 
Steno English, M.G. Electronics & Machi- 
nist (For S.C. only) Mach. Electronics, Machi- 
nist, Survever, Data Preparaton & Com- 
putor shaft ware. * 

Welder, Moulder, Carpenter, Mach. Motot 
Vehicle; Mach. Tractor, Mach. Diesel, Fitter, 
Turner, Electrician, Steno English, Steno 
Hindi, Mach. Radio & T.V., Mach. Electro- 
nics, Machinist, D.M. Civil (for girls only) 
Wireman, D.M. Cwil, Plastic processing 

_ operator. ° 

Welder, Carpenter, Mach. Motor Vehicle, 
Mach Tractor, Fitter, Turner, Electrician, 
D.M.-Civil, Mach. Radio & T.V., Steno Eng- 
ish, Steno Hindi, Cutting &, Tailoring, Tur- 
ner (for S.C. only) only one था. 

Welder,  Sheetmetal Worker, Carpenter, 
Mach. Motor Vehicle, Mach. Tractor, Fitter, 
Turner, Machinist, Electrician, Mach. Radio 
& T.V., Steno Hindi, D.M. Cwil, D.M. Mach. 
Moulder. ® 

Fitter, Cutting & Tailoring, Steno Hindi, 
Electrician, Tu?rner. 

Fitter, Electrician, Welder, Turner, Sheet- 
metal Worker, 'lVIach Radio & TV. Mach. 

Diesel 

Welder, Sheetmetal Worker, Moulider, Fitter, 
Turnier, Machinist, Electncian, Steno Hindi, 
Mach. Radio & T.V. (for Guls only) one 
unit Ref & Ar Cond. Mach., Turner, (For 
S.C. only) Painter, D.M. Mach, Steno Eng- 
lish. . 

Welder, Moulder, Carpenter, ~ Mach. Motor 
Vehicle, Mach. Tractor, Fitter, Turner, Machi- 
nist, Electrician, Stenoc Hindi, D.M. ‘Civil’ 
Cutting & Talloring, Embroidery ! 



i l‘_nd‘ustri‘al Training 
Ingtitute, Nawla. 

Industrial Training 
- Institute, Nathusari 
Chopta. , 

Industrial Training 
Institute, Palwal. 

Industrial Training 
Institute, Panipat 

Industrial Training 
Institute, Rohtak. 

Industrial Training 
Institute, Sirsa. 

® 

Industnal Training 
Institute, Sonepat. 

Industrial Training 
institute, Yamuna 
Nagar. 

Industrial Training 
‘Institute, Tohana 
{Guest class of 
I.T.l , Narwana). 

54 
Welder, Camenter, Steno Hindi, D.M. Civil, 
D.M. Mach,, Fitter, Turner. 

Welder, Wireman, Plumber, Fitter. 

@ 

Welder, Carpenter, Electrician, Mach. Tractor, 
Plumber, Fitter, Turner, Machinist, Steno 
English, Tool & Die Maker, Electronics * 
‘Mach 

Blacksmith, Welder, Sheetmetal Worker, 
Moulder, Carpenter, Mach Motor Vehicle, 
Mach. Tractor, Fitter, Turner, Machinist, 
Electrician, Steno English, Steno Hindi, Hand 
Weaving Darry & Nmwar, Hand Weaving 
Fancy & Fabrics. : 

Welder, Mouider, Wireman, Carpenter, Mach 
Motor Vehicle, Mach. Tractor, Fitter, Turner, 
Electnician, D.M. Mach., D M. Civil, Surveyor, 
Steno Hindi, Steno English, Mach. Radio & 
T.V.,, M.G. Electronics, Clock Repair, Machi- 
nist. कि 

Welder, Wireman, Mach. Motor Vehicle, 
Mach. Diesel, Plumber, Fitter, Turner, Machi- 
nist, Electrician, D.M. Mach,, D.M. Cvil, 
HMadch. Radio & T.V., Steno English, Steno 
Hind: 

Blacksmith, Welder, Moulder, Carpenter, 
Mach. Motor Vehicle, Mach. Tractcr,. Mach: 
Diesel, iFitter, Turner, Machinist, Machinist 
Grinder, Electrician, Ref. & ॥ Cond. Mach., 
D M. Mach, Mach. Radio & T.V., Tool 
& Die maker, Steno English, , Steno 
Hindi, Sheetmetal Worker, Elecironics Mach, 
Wireless Operator, Plastic Processing Ope-, 
rator ) 

Welder, Mouider, Wireman, Carpenter, Mach 
Motor Vehicle, Fiiter, Turner, Machinist, 
Pattern Maker, Electroplator, Electricran, 
Mach Ref. & Air Cond, D.M. Mach. D.M 
Cwvil, Mach. Radio & TV, Steno English, 
Cutting & Tailonng, Embroidery Mach, _ 
Tractor, Electronics Mach., Tool & Die Maker, 
Millwright Mach 

Steno English, Steno Hindi 

’___-_



,‘* 

Industrial Training 
Institute, Rewari 
(Guest class of 
LT.1., Narnaul). 

Industrial Training 
Institute, Sohna 
(Guest class of 
11.1 , Gurgaon) 

Industnial Traiming 
Institute, Jind 
(Guest class 01 

I T, Narwana). 

Industrial Traming 
‘Institute,’Bahadutgarh 
'(Guest class of 
लि ले कि Rohtak). 

Industrial Training 
Institute, Ganaur 
(Guest class of 
I.T.l., Sonipat) . 

Industrial Training 
Institute, Barara 
(Guest Class of 
1.T:1., Ambala). 

industrial Training 
Institute, Hansi 
(Guest class. of 
I.T.}, Hisar). - 

Industrial Training 
Institute, Kurukshetra 
(Gtlest Class of 
1.T I, Karnal) 

Industrial Training 
Institute, Shahbad, 
{Guest class of 
11 1.. Ambala). 

Industrial Training 
Institute, Pali 
(Guest class of 
1.T.l., Faridabad). 

 ‘Industrial Training 
Institute, Kund Mandi 
(Guest class .of" 
1.T.l, Mohindergarh) .. 

35 

Wlelder,f Mach. - Radio & 1.४... Fitter, Wire- 
man (For S.C. only). , ८... ' 

) a . P 
f DN : 

Fitter, Steno Hindi, Cutting , & Tailoring, 
Embroidery ‘& Niddle work. , 

[ 

Welder, Steno पाठ, 

पिपिहा- 

Sheetmetal Worker, Fitter. 

Steno - Hindi, Cutting & Tallon'ng:.' C_arp,en“t‘ehr. 

Steno Hindi, Frtter. 

Carp,\‘enter. 

Welder. ° 

‘Welder, Fitter «7... यो 

Steno वात,



5 

26 

(FOR SCHEDULED CASTES/SCHEDULED TRIBES 
VIMUKT JATIES CANDIDATES ONLY) - 

Mini Industrial Training Steno Hindi, Fitter, D.M. Civil, Electrician.’ 

institute, Ambala Cantt. 

Mini Industrial Training 
Institute, Pundri. 

FOR WOMEN ONLY WHERE THE TRAINING IS IMPARTED IN 
: VARIOUS TRADES . 

Mach Radio & 1.४. 
Cutting & Tailoring, Em- 

Plumber, Steno Hindi. 

‘A’ Industrial Traming Draughtsman  Civil, 

Institute (W.) Jind Hair & Skin Care, 
- broidery. 

Radio & TV. Mach., Cutung & Tailonng, ‘B°  Industrnial Training 
Embroidery, Electronics Mach., Stenc Hindi, Institute (W. )Sirsa. 
Steno English, D.M. Civil 

INDUSTRIAL TRAINING INSTITUTES (WOMEN WING) 

Trades running in LT.L Sr.  Name of the 
No. 11.1. (WW) 

1. Ambala City Cutting & Tailoring, Embroidery, Machine Knit- 

o ting (Knitting with. Machine) Dress Making, 
Hair & Skin Care. 

2. Bahadurgarh Cutting & Tailoring, Embroidery. 

3. Bhiwani Cutting & Tailoring, Embroidery. 

4. Charkhi Dadn Cutting & Tailoring, Embroidery. 

5. Chhachharauh Cutting & Tailoring, Embroidery. 

6. Gurgaon Cutting & Tailoring, Embroidery, Hatr & 

’ Skin Care. _ 

7. Hansi Cutting & Tailoring, Embroidery, Knitting 

with Machine. 

8 Hisar Cutting & Tailoring, Embroidery, Dress Ma- 
king, Harr & Skin Care 

9. Jhajar Cutting & Tailoring, Embroidery. 

10. Kurukshetra Cutting & Tailoring, Embroidery. 

11 Kalka Cutting & Tailonng, Embroidery, Kmtung 

with Machine 

12. Kamal _ Cutting & Tailoring, Embroidery, 1180 ' & SKin 

) Care, Dress Making. . . ‘ 

13. Mohindergarh Cutting & Tailoring, Embroidery. 
14. Naraingarh Cuiting & Tailoring, Embroidery. 

____-_



. ‘ 27 

1 2 3 

15. Narnaul Cutting & Tailoring, Embroidery. 

16. Palwal Cutting & Tailoring, Embroidery. 

17. Panipat Cutting & Tailoring, Embroidery. 

18 Pundn Cutting & Tailoring, Embroidery. 

19, Rewan ) Cutting & Tailoring, Embroidery. 

20 Rohtak Cutting & Tailoring, Embroidery, Hair & 

Skin Care. ‘ 

21. Shahbad Markanda Cutting & Tailoring, Embroidery. -, 

22. Samalkha Cutting & Tailoring, Embroidery. ) 

23. Sonipat Cutiing & Tailoring, Embroidery. 

24 Tohzane Cutting & Tailornng, Embroidery: 07655 
Making. 

25. Tgsham Cutting & Tailoring, Embroidery. 
26, Saket Cutting & Tailonng.
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ANNEXURE "8" 
वि आर Yo .oz | 
“Statement- showing Cadrewise details/break- up of the. posts 
as on 9th Februar_y, 1979 in the Labour Department, Haryana. 

Sr. Name of ‘Gro:_upllName of No. of Position re- Remarks 
No the 0051. * sanc- garding rep- 

०... . ' tioned resentation 01 
posts Scheduled 

? Caste and 
Scheduled 

o e Tribes. 

1 2" 3. 4 5 
Group—A ह ः 

1. Labour Commissioner - . 1 —_— .LA.S. cadre 
’ : post. 

2. Adminstrative Officer . 1 — H.C.S./ 
’ H.S.S. 

Cadre post. 
3. "Joint Labour Commissioner 1 — ला 
4. Deputy Labour Commissioner ‘ 4 — — 
5 Additional Director, Industrial 

Safety and Health 1 — — 
6. Deputy Director, Industrial 

Safety and Health 1. — — 
7  Certifying Surgeon 1 — — 
8. Senior Assistant Director, Indus- 

trial Safety and Health 2 - - 

_— Note: According to 
Total : 12 service rules 811 

were promotion 
— posts and there is 

no reservation for 
हे Scheduled Castes 

in promotion to 
Class-l posts. 

~Group—B 

1. Labour Officer-cum-Conciliation 
Officer 10 2 — 

2. Assistant Director, Industrial 
Safety and Health 11 2 . 

3. Statistical Officer 1 _— — 

4. Medical Officer, Industrial Health 1 — — 
5. Editor 1 — _— 

6. Welfare Officer (Women) 1 — —_ 

Tota) , 25 4 
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1 2 3 4 

Group—C 

1. Labour Inspector 20 4 

2, Head Statistical Assistant 1 — 

3. Cartographer 1 gy 

4. Statistical Assistant 4 “ना 

5. Draftsman 1 —_ 

6. Drivers 3 - - 

7. X-Ray Tech, 1 — 

8. Laboratory Assistant 1 —_ 

9. Nurse 1 . —_ 

10. Cinema Operator 1 —_ 

11. Head Assistant 5 — 

12. Head Clerk (Headquarter) 1 ना 

13. Legal Assisiant 1 — 

14. Accountant - 1 — 

15. Assistant/Head Clerk/Reader/ 
Rent Collector 33 5 

16. Junior Statistical Assistant 1 1 

17. Senior 50816 Stenogiapher 4 — 

18. Junior Scale Stenographer. 10 — 

19. Steno-typist 12 1 

20. Computors 6 2 

- 21. Clerks 93 18 

22. Instructress 7 — 

© 123. Restorer 1 —_— 

. Total : _ 209 31 

7 -Group—D 

“ 1. Daftri 2 . — 

2. Jamadar 1 —_ 

3. Peon- 70 19 

_- 4. Chowkidar 10 2 

_ *'* 5. Sweeper-cum-Chowkidar 12 12 

'.. “6. Q) जा 2 2 

7. Mali 1 —_ 

8. Organisor 6 4 

9. Waterman -« 1 —_ 

" Total: 105 

4
w
 © 



A
n
n
e
x
u
r
e
 

'C
’ 

S
t
a
t
e
m
e
n
t
 
s
h
o
w
i
n
g
 

C
a
d
r
e
w
i
s
e
 

d
e
t
a
l
l
s
/
b
r
e
a
k
 

up
 

of
 
th
e 

po
st
s 

w.
a.
f.
 

9t
h 

F
e
b
r
u
a
r
y
,
 

19
79
 

to
 

31
st
 
M
a
r
c
h
,
 

19
89
, 

in
 

th
e 

La
bo
ur
 

D
e
p
a
r
t
m
e
n
t
,
 

Ha
ry
an
a.
 

Sr
. 

N
a
m
e
 

of
 
po
st
 

No
. 

of
 
va
ca
nt
 
.p
os
ts
 
as
 
on
 

N
o
.
 of

 
po
st
 

fi
ll
ed
 

No
. 

of
 
po
st
s 

R
e
m
a
r
k
s
.
 

No
. 

9-
2-
79
 
an
d 

cr
ea
te
d 

w.
e.
f.
 

up
 

w.
e.
f.
 
9-
2-
79
 

to
 

fi
ll
ed
 

up
 

by
 

9-
2-
79
 

to
 
31
-3
-8
9 

ye
ar
wi
se
 

31
-3
-8
9 

ye
ar
wi
se
 

gc
he
du
le
d 

) 
as
te
s.
 

Ye
ar
 

Po
st
; 

N
e
w
 

Va
ca
nc
y 

Ye
ar
 

Di
re
ct
 _ 

pr
om
ot
io
n 

. 
va
ca
nt
 

sa
nc
- 

ar
os
e 

on
 

' 
ti
on
ed
 

d
u
e
t
o
 

9-
2-
79
 

po
st
 

‘p
ro
mo
t-
 

- 
po
st
 

ti
on
 / 

re
ti
re
- 

ः 
me
nt
/ 

~ 
de
at
h 

et
c.
 

G
r
o
u
p
—
A
 

/! 
' 

1 
Jo
in
t 

La
bo
ur
 

19
84
 

— 
_ 

1 
19
84
 

— 
1, 

‘ 
Co
mm
is
si
on
er
 

19
87
 

— 
— 

1 
19
87
 

- 
% 

— 
- 

2. 
De
pu
ty
 

La
bo
ur
 

9-
2-
79
 
00
 ' 

1 
—
 

ना
 

19
79
 

—
 

1 
- 

=
 

-
 

(
C
o
m
m
l
s
s
m
n
e
n
 

31
-1
2-
79
 

T
 

I
 

h 
.
 

1‘
 

1 
1
9
8
4
 

—
 

| 
) 

—
 

N
g
w
 
p
O
S
t
 

19
82
 

कि 
' 

धा
ंव
, 
80
0-
 

li
sh
ed
 in
 

1
9
8
5
 

! 

30 

-



™ 

Ad
di
ti
on
ai
 

Di
re
ct
or
, 

In
du
s-
 

A 
tr

ia
l 

Sa
fe
ty
 

& 
He
al
th
. 

4.
 

De
pu
ty

 
Di

re
ct

or
, 

in
du

st
ri

al
 

Sa
fe
ty
 

& 
He

al
th

. 

5.
 

Se
ni
or
 
As
si
st
an
t 

Di
re
ct
or
, 

in
du
st
ri
al
 
Sa
fe
ty
 

an
d 

He
al
th
. 

6.
 

Ce
rt
if
yi
ng
 
S
u
r
g
e
o
n
 

G
r
o
u
p
—
 

B 

1.
 

La
bo
ur
 

Of
fi
ce
r-
 

cu
m-

Co
nc

il
ia

ti
on

 
Of
fi
ce
r.
 

1
9
7
9
 

~ 

o~ 

—
 

Po
st
ab
o-
 

li
sh
ed
 

in
 

Fe
b.
, 

19
85
 

| | --
- 

Po
st
ab
o-
 

li
sh
ed
 

in-
 

19
85
 

. 

2



<t 

95
 

£,
 

19
84
 

19
85
 

| 
© 

19
86
 

19
87
 

As
si
st
an
t 

Di
re
ct
or
, 

9-
2-
79
 

to
 

In
du
st
ri
al
 
Sa
fe
ty
 

- 
31
-1
2-
79
 

an
d 

He
al
th
. 

, 
19
80
 

- 
19
81
 

19
82
 

(
W
o
m
'
e
n
 

). 
to

 

R 

[1] 

N
o
t
e
 |

 
A
c
c
o
r
d
i
n
g
 

to
 

th
e 

ru
le
s 

ap
pl
ic
ab
le
 

up
to
 

31
-1
2-
87
, 

66
8%
 

we
re
 

pr
om
ot
io
n 

po
st
s 

an
d 

3
3
%
%
 

di
re
ct
 

po
st
s.
 

00
 

31
-3
-8
9,
 

10
 

po
st
s 

we
re
 

fi
ll
ed
 

up
, 

2 
by
 

di
re
ct
 

re
cr

ui
tm

en
t 

an
d 

8 
by

 
pr
o-
 

- 
mo
ti
on
s 

(
o
n
e
 in
 

le
av

e 
va
ca
nc
y)
. 

— 
19
80
 

1 
— I 

|v-\—CD 

-N 
00 
=] 
L) 

No
 

re
se
rv
at
io
n 

on
 

p
r
o
m
o
t
i
o
n
 

po
st
s.
 

H
e
n
c
e
 

no
 

sh
or
tf
al
l 

1 1 

—
—
 

9 
po
st
s 

ab
ol
is
he
d 

in
2/
85
. 

No
te

 
| 

°O
n 

31
-3
-7
9,
 

7 
po
st
s 

fi
ll
ed
 

up
 

by
 
di

re
ct

 
re
cr
ui
t-
 

r 
he
du
le
d 

Ca
st

es
. 

me
nt
. 

Tw
o 

po
st
s 

ar
e 

he
ld

 
by
 

50
 

He
nc
e,
 

no
 

sh
or

tf
al

l,
 

—
 

19
87
 

1.
 

—
 

32



10
. 
. 

St
at
is
ti
ca
l 

Ot
fi
ce
s.
 

Me
di
ca
l 

Of
fi
ce
r,
 

In
du
si
ri
al
 

He
al
th
 

Re
se

ar
ch

 
Of

fi
ce

r 

L
é
b
o
u
r
/
W
e
l
f
a
r
e
 

Of
fi

ce
r 

La
w 

O
H
c
e
r
 

Sa
fe

ty
 

Of
fi

ce
r 

La
dy
 

In
du
st
ri
al
 

Re
la
ti
on
 

Of
fi
ce
r 

G
r
o
u
p
—
C
 

1.
 

Su
pe

nn
te

nd
en

t 
19
81
 

19
81
 

—
 

On
e 

po
st
 

a
b
o
l
i
s
h
e
d
 

in
 

19
87
. 

1 
_
 

—
 

Po
st

 
ab
ol
is
he
d 

in
'2
/8
5 

—
 

Po
st
 

ab
ol
is
he
d 

in
 
19
89
 

—
 

Fi
ll

ed
 

up
 

by
 
de

pu
- 

ta
ti
on
. 

.‘ 
Po
st
 

ab
ol
is
he
d 

in 
19
89
 

33



o) 

© 

'\ 

© 

0 

A4 

;0 

o~ 

< 

10
 

11
 

16
82
 

_
 

1 
—_

 
—_
 

ना
 

—
 

" 
—
 

On
e 

po
st
 

ab
ol
is
he
d 

in 
7/
85
 

19
83
 

—
 

—
 

1 
19
83
 

—
 

2 
—_
 

—
 

क
ि
 

e
 

- 
- 

2.
 

He
ad
 

As
si
st
an
t 

+ 
9.
2-
79
 

1 

[<] 
- 

31
-1
2-
79
 

- 
Q. 

= 

#NNP-- 

=] 

||] 

शा 
0 
)1 
— 

I 

I 

| 

। 

| 

s 
o 

L 
T
 

\ 

He
ad
 

Cle
rk 

g-
2-
79
 

4. 
Le
ga
l 

As
si
st
an
t 

11
98
3 

— 
— 

1 
19
85
 

— 
1 

— 

5. 
He
ad
 

St
au
st
ic
al
 

| 
19
80
 

—
 

——
 

1 
19
80
 

° 
—
 

T
 

—
 

—
 

As
st
t 

98
2 

—
 

2 
1 

19
82
 

—
 

3 
—
 

T
w
o
 

po
st
s 

19
8 

ab
ol
is
he
d 

in 
7/
85
 

1 
98
7 

जा
 

—
 

न 
19
87
 

—
 

1 
—
 

—
 

34



‘6.
 

10
, 

11
 

La
bo

ur
 

{n
sp

ec
to

r 

Ca
rt

og
ya

ph
er

 

Dr
iv
er
 

La
bo

ra
to

ry
 

As
si
st
an
t 

Nu
rs
e 

Ju
ni
or
 

St
at
is
ti
ca
l 

As
si
st
an
t 

9-
2-
79
 

to
 

31
-1
2-
79
 

—
 

2 

]NBNFNNr 

2 m'c"\“_| 

। | 

न्ग्प्ण्य o o~ IFN’ Ll मुल्य, बुना 

एगिए | | 1९ । | bl 

| 

On
e 

po
st
 

ab
ol
is
he
d 

in 
6/
80
 

न
य
ा
 

| 

85



[32) 

12
, o5 & 14
. 

15
. 

16
. 

17
. 

St
at

is
ti

ca
l 

As
st
t.
 

In
st
ru
ct
or
s 

La
dy
 
In
sp
ec
to
r 

Se
ni
or
 
La
bo
ra
to
ry
 

As
si
st
an
t 

Ju
ni
or
 
La
bo
ra
to
ry
 

As
si
st
an
t 

As
si

st
an

ts
/H

ea
d 

Cl
er
k 

(F
ie
ld
/R
en
t 

Co
ll
ec
to
r/
Re
ad
er
) 

| 

— 

N O M 

। | | 

1 

। | ] 

| | । 

_
 

—
 

—
 

—
 

Po
st

s 
ab

ol
is

he
d 

in
 
19
89
 

36 

T
w
o
 

po
st
s 

ab
ol
is
he
d 

in
 
19
83
 

fo
ur
 
po
st
s 

ab
ol
is
he
d 

का (९ बला सा 

चल 
— 

||] 

0 
[o7] 
- 

e
 

{ IS



18
. 

Se
ni
or
 
50
81
6 

St
en
o 

. 
e
 

e
 

A
 
e
 

19
. 

Ju
ni
or
 
50
81
6 

St
eo
gr
ap
he
r 

*2
0,
 

Re
st
or
er
 

__
 

[
 

A
L
t
 

e
y
 

» 
4P
 

% 
’ 

. 
ह 

21
. 

Co
m;
fi 

ut
or
 

न
ा
 

सा
थ 

पल
 
न
व
 

= 
e
 

= 

लि 
कि 

in
 
19
85
 

ल
ि
 

a
n
d
 

on
e 

in 
19
89
 

1 
के 
—
 

| 8 
09 
— 

| || |] 

[|] 

[|] |* 

| 

| 

| 

| 

| 

L. 

| 

" 
—
 

O
n
e
p
o
s
t
 

u
p
g
r
a
d
e
d
 

3 
5
3
m
1
9
8
0
 

८3
 

ल
ा
ए
 

नग
र 

१ 
व, 

—
_
 

o
\
l
 

—_
 

—+
 

Th
re
e 

00
55
..
. 

.,
ra
bo
li
sh
ed
 

- 
:, 

31 
i
n
1
9
8
b
.
 

4 
2 

—
 

1
 

.
"
:
i
—
v
-
 

1 

— 

— 
प््0 
७ 
— 

N = 

Ti
la
ee
 

द
र
 

_ 
__
 

Ab
ol
is
he
d 

S
 

. 
: 

in 
19
85
 

o=



- 
- 

(=] 
- 

[} 

[+ ] 

K 
2 

- 
-3
 

- 
4 

5 
6 

7 

P
 

19
81
 

_ 
— 

2 
19
87
 

— 
_ 

2 
10
87
 

1 
1
9
8
8
 

—
 

V
e
 

1 

to
 

31
-1
2-
89
 

« 
) 

19
80
 

- 
1 

1 
19
80
 

- 
1 

22
. 

St
en
o 

Ty
pi
st
 

9-
2-
79
 

3. 
- 

— 
19
79
 

1 

l 
On
e 

po
st
 

ab
ol
is
he
d 

in 
19
89
 

19
81
 

— 
— 

—
_
 

1 

19
82
 

—
 

2"
 

Th
re
e 

po
st
s 

ab
ol
is
he
d 

. 
in
 

19
85
 

& 
o 

’ 
on
e 

in 
4 

Y
 

19
89
 

' 

देव थे 

तथ] |"? 

व 

| 

[1 

I 

| = 

Cl
er
k 

9
2
7
9
 

11 
7 

— 
19
79
 

— 
— 

— 

(2] 
o™ 

15
 
po
st
s 

ab
ol
is
he
d 

in
 
1
9
8
5
r
 

on
e 

in
 

19
88
, 

on
e-
 

o 
in
 
1
9
8
9
 

. 
- 

19
81
 

— 
.
1
0
 

5 
19
81
 

16
 

— 
- 

— 

© 

| 

® 
o« 

o 
52} 
74 
- 

| 

चल 

। 

(=} 
Q 
(22} 
-



- 

- 

G
r
o
u
p
—
D
 

' 
P
 
S
 

1.
 

Da
ft
ri
 

2.
 

Pe
on
 

- 

k3 

3. 
Ma
li
 

4,
 

Wa
te
rm
an
 

| I @ । | by } o 

CHREREN it i | 

NNt एव = 
[ = 

बल दा | 

19
82
 

19
83
 

19
84
 

19
85
 

19
88
 

19
79
 

19
79
 

3 

10
 

11
 -~ | है दे 

भी दे व 
O बन | 

व 

के दे। 4 
Fo
rt
y 

on
e,
 

on
e 

an
d 

th
re
e 

po
st
s 

ab
ol
is
he
d 

in
 
19
85
, 

19
87
, 

1
9
8
9
 

re
sp
ec
ti
ve
ly
 

Pt 

N‘q- 

| 

। 

|



5 
Or
ga
ni
se
r 

6. 
La
bo
ie
to
ry
 

At
te
nd
an
t 

7 
Av
ya
 

1 

1 

8.
— 

S
w
e
e
p
e
l
s
 

R
S
 
L
U
 

L 

9.
 

C
h
o
w
k
i
d
a
r
/
P
e
o
n
 

c
u
m
-
C
h
o
w
k
i
d
a
r
 

] 
P 

— = पा = 
= 

BN 

40 ,



10
 

C
h
o
w
k
i
d
a
r
-
c
u
m
-
 

S
w
e
e
p
e
r
s
 

10
 

N 

1 

| गाए 

1 1 
2 

On
e 

po
st
 

a2
bo
li
sh
ed
 

in 
19
86
 

हर
 

i
y



v o a2 B 
Annexure ‘D’ * 

Statement showing position regarding rep‘resen’cat’ion~ of 

Scheduled Castes in Group °‘A’, ‘B’, ‘C’ and ‘D’ services in the 

Labour -Department as on 31-3-1989, 

Sr. Name of post No. of No. of No. of 

No. . : sanctioned posts posts 
posts as filled up filled by 

१00 31-3-89 ason C. 
31-3-89. 

1 2 3 4 - 5 

 Group—A - ' - . 

1. Labour Commissioner Kk 1 — 

2. Administrative Officer 1 1 1 

3. Joint Labour Commissioner 1 1 —_ 

4. Deputy Labour Commissioner 4 4 —_ 

5. Additional Director 1 1 — 

industrial Safety and 

Health - ' 

6. Deputy Director, 1 1 - . 

Industrial Safety and ) - 

Health 

7. Senior Assistant Director, 3 3 — 

industrial Safety & Heatth 

8. Certifying Surgeon . . 1 1 — 

Total : -13 13 1 

Group—B Grovww—= 

1  Labour Officer-cum- 12 11 2 

Concitiation Officer 

. 2. Assistant Director, 17 7 2 

- Industrial Safety and 
Health ' . . 

3 Welfare Officer (Women) vl oA — 

4. Statistical Officer 1 ' 1 — 

5 Medical Officer, Industrial 2 2° 1 

Health _ 
. 

6. ¢ Law Officer - - 1 1 -— 

7  Editor कि 1 1 - 

, Total - 35 24 5 



» 

" 43 

1 2 3 4 5 

Group—C 
1. Labour Inspector 34 32 6 

2. Head Statistical Asstt. 1 1 — 

3. Cartographer 1 नल — 

4. Statistical Asstt. 4 3 — 

' 6. Draftsman 1 1 — 

6. Drivers 5 5 — 

7. X-Ray Technician ) 1 4 _ 

8. Laboratory Assistant 1 — _ 

‘ 9. Nurse 1 — — 

10. Cinema Operator 1 1 —_ 

11. Head Assistant 6 6 1 

12. Head Clerk (H.Qr.) 1 1 — 

. 13, Legal Assistant 1 "1 — 

14. Assistant/Readers etc. 39 39 7 

15, Junior Statistical Assistant 1 1 — 

16. Senior 30816 Steno 7 7 1 

17. Junior 50816 Steno 9 9 1 

18. Steno-typist 14 13 1 

19. Computer 6 5 2 

20, Clerks 110 108 23 

21. Instructors 8 7 — 

22. Restorer 1 1 — 

23. Senior Laboratory Assistant o _— _— 

24. Junior Laboratory Assistant 2 — — 

25. Superintendent ' 1 जा 

Total ; 257 243 42 



A { - 
—— — , 

1 2 3 4 5 

Group—D o ) 

1 ~ Daftri ) 2 - —_ । 

2. . Peon 88 ST -' 29+ - 

3.7 Mali 1 1, o —_ 

4. Waterman , 1 ' . — 

5  Organiser . 7 7 4 

6. Laboratory Attendant 1 1 जाए न 

7. Aya 11 , 9 -3 - 

8. Sweepers 13 9 . 9 

9. _टाठ्णततंतंभ/ रि७0ा1-0पा- 13 12 2 
Chowkidar ‘ ) N 

10. . Chowkidar-cum-Sweeper 15 , ः 15 २ 

11. Jamadar ' 1 ' ‘1 L ' 

Total - 153 44 62, ) 

“ e , 

Ny ) । 

4 ; _F 

<3



A
N
N
E
X
U
R
E
 

°‘E
’ 

* 
६ 
R
 

‘S
ta
te
me
nt
 
sh
ow
in
g 

th
e 

Re
se
rv
at
io
n/
Re
pr
es
en
ta
ti
on
 

of
 
Sc
he
du
le
d 

Ca
st
es
 

in 
th
e 

Ha
ry
an
a 

St
at
e 

Bo
ar
d 

fo
r 

th
e 

Pr
ev
en
ti
on
 

an
d 

Co
nt
ro
l 

of
 
Wa
te
r 

Po
ll
ut
io
n 

in
 

th
e 

ye
ar
 
19
86
-8
7,
 

19
87
-8
8 

भा
व 

19
88
-8
9"
 

Ye
ar
 

To
ta
l 

No
. 

of
 
em
pl
oy
ee
s 

in
cl
ud
in
g 

wo
rk

in
g 

on
 
ad
ho
c 

ba
si
s/
da
il
y 

w
a
g
e
s
 
g
r
o
u
p
-
w
i
s
e
.
 

To
ta
l 

No
. 

of
 

S
c
h
e
d
u
l
e
d
 

ca
st
es
 
Em
- 

pl
oy
ee
s 

in
cl
ud
in
g 

wo
rk
in
g 

on
 

a
d
h
o
c
 

ba
si
s/
 

da
il
y 

wa
ge
s 

g
r
o
u
p
w
i
s
e
 

. 

Pe
rc

en
- 

ta
ge
. 

. 
Pe

rc
en

- 
ta
ge
 

of
 

th
e 

sh
or

t-
 

fa
ll
, 

Re
as
on
s 

of
 

St
ep
s-
ta
ke
n 

. 
sh
or
t 

fal
l, 

to 
fil

l 
up
. 

th
e-
 

if 
an
y.
 

“s
ho
rt
fa
ll
,:
 

if
-a
ny
, 

2
 

N 
n <2 ~
 

G
R
O
U
P
-
"
A
’
 

C
h
a
i
r
m
a
n
 

1 

M
e
m
b
e
r
 

1 
Se
cr
et
ar
y 

En
v.
 
En

gi
ne

er
 

। 

(3] 

G
R
O
U
P
 

‘B
’ 

Se
ni

or
 A

cc
ts
. 

Of
fi

ce
r 

. 
1 

De
pu

ty
.D

is
tt

, 
At
ta
ri
ey
..
 

1, 
As

st
t.

 
Di
st
t.
 
At

to
rn

ey
 

1 
Te

hs
il

da
¥ 

. 
1 

Su
pe

ri
nt

en
de

nt
 

3 

As
st
t,
 

En
v.
 
En
gi
ne
er
 

12
 

Ni
l 

Ni
l 

As
 

pe
r 

Ro
s-

 
te

r 
no
 
po
st
 

is 
ad
mi
ss
ib
le
 

D
o
 

Do
 

1 

| 

| | | 

Al
l 

of
fi
ce
rs
 
we
re
 

on
 
De
pu
ta
ti
on
. 

45



"4
 

5 

Sc
ie

nt
is

t 
‘B

’ 
(B

-5
+ 

6 
D-
1)
 

—
 

10
0%
 

Su
it
ab
le
 
Ca
n-
 

di
da
te
s 

we
re
 

no
t 

av
ai
la
bl
e,
 

h
e
n
c
e
 
th
es
e 

we
re
 

ca
rr
ie
d 

fo
rw
ar
d 

An
 
ad

ve
rt

is
e-

 

me
nt
 

to
 

fil
l 

up
 

3 
No
s 

po
st
s 

of
 
Sc

ie
n-

 
ti
st
 

‘B
’,
 

2 
No
s.
 

po
st
s 

ag
ai
ns
t 

re
se

rv
ed

 
ca

te
- 

go
ry

 
i.e

. 
Sc

- 
he
du
le
d 

Ca
st
es
 

an
d 

on
e 

po
st
 

ag
ai
ns
t 

re
se

r~
 

ve
d 

ca
te
ge
ry
 

i.e
. 
Ba
ck
wa
rd
 

Cl
as

s 
wa
s 

gi
ve

n 
in 

va
- 

ri
ou

s 
N
e
w
s
-
 

pa
pe
rs
 

wi
th

 
da

te
 

of
 
re

ce
ip

t 
of

 
ap
pl
ic
at
io
ns
 

on
 
30
-1
1-
88
, 

2
8
-
2
-
1
9
8
9
 

a
n
d
 

1-
5-

19
89

 
bu
t 

no
 

su
it
- 

ab
le
 
ca

nd
id

at
es

 
fo
un
d.
 

H
e
n
c
e
 

th
es
e 

po
st

s 
p
r
o
p
o
s
e
d
 

to
 

fil
l 
u
p
f
r
o
m
 

, 
ge

ne
ra

l 
Ca

te
- 

go
ry

 
as

 
pe

r 
(
0
४
.
 

In
st

- 

r
u
c
t
i
o
n
s



G
R
O
U
P
‘
C
’
 

De
pu
ty
 
Su
pe
ri
n-
 

te
nd
en
t 

I
 

* 

S.
0.
 
A
c
c
o
u
n
t
s
 

Sr
. 

Sc
ie
nt
if
ic
 

As
st
t.
 

S
t
e
n
o
g
r
a
p
h
e
r
 

Jr
. 

En
v.
 
En
gi
ne
er
 

As
si
st
an
ts
 

(8
-8
) 

(D
-7
) 

Sr
. 

La
b.
 

As
st

t.
 

St
en
o-
ty
pi
st
 

1 
Ni
l 

Ni
l 

Ni
l 

Ni
l 

Ni
l 

— = रूप [9 

4 
Ni
l 

As
 

pe
r 

ला
ए 

Ro
st
er
 

no
 

po
st
 

is 
ad
= 

mi
ss
ib
le
 

Do
 

—_
 

Do
 

लए
 

Do
 

- 
—_
 

—_
 

1
0
0
%
 

1
0
0
%
 

—
 

As
 

pe
r 

—
 

Ro
st
er
 

no
 

po
st
 

I1s
 
ad
- 

mi
ss

ib
le

. —_
 

1
0
0
%
 

Pe
rs
on
 
wa
s 

ap
po
in
te
d 

of
 

Re
se
rv
ed
 

Ca
te
- 

go
ry
, 

Af
te
r 

se
r-
 

vi
ng
 

fo
r 

fe
w 

mo
nt
hs
, 

he
 

re
- 

si
gn
ed
 
an
d 

.- 
he
nc
e 

ly
in
g 

sh
or
tf
al
l.
 

. 
La
te
r 

on
, 

it 
ha
s 

be
en
-f
il
le
d 

up
. 

Y
 

7 
of
fi
ci
al
s 

ar
e 

on
 

de
pu
ta
ti
on
. 

3 

No
 

su
it
ab
le
 

ca
nd
id
at
es
 

fo
r 

th
e'
po
st
 

of
 

St
en
o-
ty
pi
st
 _ 

wa
s 

m
a
d
e
 

[ 

| |] 

C
a
n
d
i
d
a
t
e
s
 

ha
ve
 
ag

ai
n 

be
en
 
as
ke
d 

| 
fr
om
 

th
e 

Ch
ie
f 

Se
cr
et
ar
y 

to
 

47



6 
, 

7 

; G
le

rk
s 

Dr
iv
er
s 

. 
M
a
g
p
l
 0
 
er
at
or
 

Fa
t 

La
b.
 
At
te
nd
en
t 

. 

(o X o 

Ni
l 

10
0%
 

As
 
pe
r 

Ro
st
er
 

no
 

1
 

12
.2
% 

10
0%
 

av
ai

la
bl

a 
by
 

th
e 

va
ri

ou
s 

. g
ou

rc
es

, 
i.e.

 
Er

'n
pl

oy
me

nt
 

JE
,x
c‘
ha
ng
e/
Su
r-
 
N
 
C
B
/
 

-p
lu

s,
 C
el
fa
nd
 

] g
s
t
t
 व
ि
 

W '
;q
Ff
pk
ub
hc
ny
 

. 
ma

de
 

‘i
n'

th
e 

"6
-6
: 
"1

98
9.

 
pr

es
s 

da
te

d 
1-
2-
19
88
. 

Po
st

 
ca

rr
ie

d 
fo
rw
ar
d.
 

Go
vt

. 
Ha
ry
an
a 

(S
ur
pl
us
 
Ce
ll
) 

Re
qu

is
it

io
n 

se
nt
 

to
 
Su
r-
 

pl
us
 

Ce
ll
 

fo
r 

se
nd
in
g 

su
it
- 

Sh
or

tf
al

l 
du

e 
to

 
ad
ju
st
me
nt
 

-o
f 
,S

ur
pl

us
:E
m-
 

.p
lo
ye
es
ir
ec
o-

 
y
m
m
e
n
d
e
d
 

by
 

ab
le

 
ca
nd
id
at
es
 

vi
de
 

th
is
 
of
fi
ce
 

le
tt
er
 
No
. 

1
2
4
8
 
da
te
d 

6
-
4
-
1
9
8
9
.
 

! 
St
at
e 

Go
ut
. 

-P
os
t,
 
ca
rr
ie
d 

«f
or
wa
td
. 

' 
o
t
 

Su
it
ab
le
 
ca
nd
i-
 

da
te
s 

we
re
 

no
t 

av
al
la
bl
e.
 

Th
e 

It 
is 

p
r
o
p
o
s
e
d
 

to
 

fil
l 

up
 
po
st
 

fr
om
 
Re
se
rv
ed
 

48



G
R
O
U
P
—
D
 

हट
के
: 

25 
S
 

छ
ि
प
ा
 

' 

व
ि
 

५ 

P
e
o
n
 

i
y
 

oM
 

) 
J
a
m
a
d
a
r
-
P
e
o
n
 

1 
Ni
l 

2 
Nil

 

B-
22
=2
3 

M
1
 

Fi
el
d 

At
te
nd
en
t 

7 
2 

T
R
 

:M
al
i-
cu
m-
 

C
h
o
w
k
i
d
a
r
 

कि
 

थी
! 

B-
5 

2
 

2 
0-
1 

M
—
1
 7 

As
 
pe
r 

, 
Ro

st
er

 
no

 
-p
os
ti
is
-a
d-
 

Jr
vi
gs
ib
le
. 

s
 

iM
or
e 

th
an
 

1
0
0
%
 

D
o
 

D
o
 

po
st
 

ha
s 

be
en
 

ca
rr

ie
d 

fo
r-
 

ar
d:

 
बह
. 

Ca
te
go
ry
 

ca
nd
id
at
es
 

by
 

-p
ro
mo
ti
on
. 

v 
e 

49 -



™ 

19
87
-8
8 

(A
s 

on
 

31
-3
-8
8)
 

G
r
o
u
p
—
'
A
’
 

Ch
ai
rm
an
 

M
e
m
b
e
r
 

Se
cr
et
ar
y 

En
v.
 

En
gi
ne
er
 

B
—
1
+
D
—
4
 

Di
st
t 

A
t
t
o
r
n
e
y
 

~
 

G
r
o
u
p
—
'
B
’
 

Sr
. 

Ac
ct
s 

Of
fi
ce
r,
 

As
st
t 

Di
st
t.
 

At
to
rn
ey
 

Te
hs
il
da
r 

Su
pe
ri
n 

te
nd
en
t 

As
si
t.
 

En
v.
 

En
gi
ne
er
 

1 
B
—
1
4
+
D
—
1
0
 

Sc
ie
nt
is
t 

‘'
C’
 

« 

Sc
ie

nt
is

t 
‘B
’ 

B
—
4
4
-
D
—
1
 

J\—MF 

Ni
l 

Ni
l 

Ni
l 

Ni
l 

Ni
t 

Ni
l 

Ni
l 

Ni
l Ni
l 

Ni
l 

|) 

As
 

pe
r 

Ro
st
er
 

no
 

po
st
 

15 
ad
mi
ss
ib
le
 

D
o
 

D
o
 

Do
 

Do
 

Do
 

Do
 

Do
 

As
 

pe
r 

Ro
st
er
 

no
 

po
st
 

is 
ad
mi
ss
ib
le
 

10
0%
 

4 
Of
fi
ce
rs
 
ar
e 

ar
e 

on
 

de
pu
ta
ti
on
 

o 
—
 

10
 
of

fi
ce

rs
 

ar
e 

on
 
de
pu
ta
ti
on
 

Su
it
ab
le
 

ca
nd
i-
 

da
te

s 
we
re
 

no
t 

av
ai

la
bl

e,
 

he
nc
e 

th
es
e 

4 

An
 

ad
ve
rt
is
e-
~ 

me
nt
 

to
 

fil
l 

up
 

3 
No
s.
 

po
st
s 

o
f



. po
st
s 

we
re
 

ca
rr

ie
d 

fo
r-
 

wa
rd
 

कक 
A~ Sc
ie

nt
is

t 
‘B

’ 
2 

No
s.

 
po
st
g 

ag
ai

ns
t 

- 
- 
re

- 
se
rv
ed
 

ca
te
- 

go
ry
 
i
e
.
S
c
h
-
 

e
d
u
l
e
d
 

ca
st

e 
an

d 
on

e 
po
st
 

ag
ai
ns
t 

re
- 

se
rv

ed
 

ca
te
- 

go
ry
 

lL
e.
 

B
a
c
k
w
a
r
d
 

cl
as
s 

w
a
s
 

gi
ve

n 
in

 
va

ri
ou

s 
N
e
w
s
 

pa
pe

rs
 

 w
it
h 

da
te
 

of
 

re
- 

ce
ip

t 
of

 
ap
p-
 

li
ca
ti
on
s 

on
 

3
0
-
1
1
-
8
8
 

2
8
-
2
-
1
9
8
9
 

an
d 

1
-
5
-
1
9
8
9
 

bu
t 

no
 

su
it
- 

ab
le
 

ca
nd
i-
 

da
te

s 
fo
un
d.
 

He
nc

e 
th

es
e 

po
st

s 
pr
o-
 

po
se

d 
to

 
fil

l 
up

 
fr
om
 

Ge
ne

ra
l 

ca
te
- 

go
ry
 

as
 

pe
r 

Go
vt
 

in
st
- 

ru
ct

io
ns

. 

51



2 

< 

™ 

G
r
o
u
u
:
’
 

De
pu

ty
 
Su
pe
ri
n-
 

te
nd

en
t 

5.
0.
 
A
c
c
o
u
n
t
s
 

Sr
. 

Sc
ie
nt
if
ic
 

As
st

t.
 

Jr
. 

Sc
ie

nt
if

ic
 

As
st
t.
 

S
t
e
n
o
g
r
a
p
h
e
r
 

A
c
c
o
u
n
t
a
n
t
 

Jr
. 

En
v.
 
En
gi
ne
er
 

As
si

st
an

ts
 

B
—
1
0
 

D
—
6
 

Sr
. 

La
b 

As
st
t.
 

St
en
o-
ty
pi
st
 

B
—
4
 

M
—
1
 

— = v = N O O 0 o 

Ni
l 

As
 

pe
r 

. 
R
o
s
t
e
r
 

no
 

po
st
 

15 
' 

ad
mi

ss
ib

le
 

Ni
l 

Do
 

Ni
l 

Do
 

Ni
l 

Do
 

Ni
l 

Do
 

Ni
l 

Do
 

1 
10

0%
 

2 
' 
10
0%
 

1 
10
0%
 

Ni
l 

—
 

10
0%
 

6 
of
fi
ci
al
s 

on
 

de
pu

ta
ti

on
 

No
 

su
it

ab
le

 
ca

nd
id

at
es

 
fo

r 
th

e 
po
st
 

of
 

St
en

o-
ty

pi
st

 
w
a
s
 
m
a
d
e
 

av
ai
la
bl
e 

by
 

th
e 

Em
pl

oy
- 

me
nt

 
E
x
c
h
a
n
g
e
/
 

Su
rp

lu
s 

Ce
ll
 

po
st
 

ca
 
rn

ed
 

fo
rw
ar
d 

d
a
t
e
d
 

6
-
6
-
1
9
8
9
 

52



Cl
er
ks
 

. 
45

 
7 

(B
—3
8)
 

(M
—0
7)
 

Dr
iv
er
s 

7 
1 

Ma
ch
in
e 

op
er
at
or
 

1 
Ni
l 

La
b.
 
At
te
nd
an
t 

5 
चि
प 

Da
ft
ri
 

1 
Ni
 

87
.8
 

10
0%
 

As
 

pe
r 

Ro
st
er
 

no
 

po
st
 

is 
ad
mi
ss
ib
le
 

—
_
 

As
 
pe
r 

Ro
st
er
 

no
 

po
st
 

is 

ad
mi
ss
ib
le
 

12
.2
 

10
0%
 

Sh
or
tf
al
l 

du
e 

to
 
ad
ju
st
me
nt
 

of
 
su
rp
lu
s 

E
m
p
l
o
y
e
e
s
 

re
- 

c
o
m
m
e
n
d
e
d
 

by
 

St
at
e 

Go
vt
. 

Fu
rt
he
r 

pe
rs
on
s 

ap
po
in
te
d 

on
 

mo
nt
hl
y 

ba
si
s 

we
re
 

no
t 

ap
po
in
te
d 

ag
ai
ns
t 

re
- 

se
rv
ed
 

qu
ot
a.
 

Po
st
 

ca
tr
ie
d 

fo
rw
ar
d 

Su
it
ab
le
 

ca
nd
i-
 

da
te
s 

we
re
 

no
t 

av
ai
la
bl
e 

Th
e 

po
st
 

ha
s 

be
en
 

ca
rr
ie
d 

fo
rw
ar
d 

Re
qu
is
it
io
n 

se
nt
 

to
 

Su
r-
 

pl
us
 

Ce
ll
 

fo
r 

se
nd
in
g 

su
it
- 

ab
le
 

ca
nd
i-
 

da
te
s 

vi
de
 

th
is
 

 o
ff
ic
e 

le
tt
er
 

No
. 

12
48
 

da
te
d 

6-
4-
19
89
. 

It 
is 

pr
o-
 

po
se
d 

to
 

fil
l 

up
 

po
st
 

fr
om
 

Re
se
rv
ed
 

ca
te
- 

go
ry
 

ca
n-
 

di
da
te
s 

by
 

pr
om
ot
io
n.
 

53



o 

19
88
-8
9 

(A
s 

on
 

31
-3
-1
98

9)
 

Ja
ma
da
r 

pe
on
 

2 
सी
 

Pe
on
 

B
—
2
2
 
M
—
0
2
—
2
4
 

8
4
+
1
=
9
 

¢ 
Fi
el
d;
 
At
te
nd
en
t.
 

=
1
0
 

2 
B
—
7
 
M
—
3
 

M
a
l
i
-
c
u
m
-
 

=
7
 

"
2
 

C
h
o
w
k
i
d
a
r
 

’ 
B
—
5
 

D
—
1
 

M
—
1
 

G
r
o
u
p
—
*
A
’
 

C
h
a
i
r
m
a
n
/
M
e
m
b
e
r
 

1 
Ni

l 
Se
cr
et
ar
y 

En
v.
 

En
gi
ne
er
 

"6
 

-.
Ni
l 

B—
1 

D—
5&

 
Di
st
t.
 
At

to
rn

ey
 

1 
Ni

l 

G
r
o
u
p
—
‘
B
’
 

[
 

—
—
 

Sr
. 

Ac
ct

s.
 

1 
Ni
l 

Of
fi

ce
r 

Te
hs
il
da
r 

1 
Ni

l 
. 

Su
pe

ri
nt

en
de

nt
 

2 
Ni

l 
As

st
t.

 
En

v.
 
En

gi
ne

er
 

9 
Ni

l 
B
—
1
 

D
—
8
 

Sc
ie

nt
is

t 
'C

’ 
1-

 
Ni

l 

Do
 

Mo
re
 

th
an
 

1
0
0
%
 

. 
1
0
0
%
 

[ 
] 

Mo
re
 

th
an
 

1
0
0
%
 

As
 

pe
r 

Ro
st
er
 
no
 

po
st
 

is 
ad
mi
ss
ib
le
 

Do
 

Do
 

Do
 

Do
 

Do
 

As
 

pe
r 

Ro
st
er
 

no
 

po
st
 

is 
ad
mi
ss
ib
le
 

b 
.o
ff
ic
er
s 

ar
e 

on
 
de
pu
ta
ti
on
 

8 
Of

fi
ce

rs
 

ar
e’
 

| 
on
 
de

pu
ta

ti
on

 
.. 

b4



[3 

Sc
ie

nt
is

t 
"B

’ 
B
—
1
1
 

D
—
0
1
=
1
2
 

12
 

Ni
l 

As
 
pe
r 

Ro
st
er
 

no
 

po
st
 

is 
ad
mi
ss
ib
le
 

10
0%
 

Su
it
ab
le
 
ca
nd
i-
 

da
te
s 

we
re
 

no
t 

av
ai
la
bl
e 

he
nc
e 

ca
rr
ie
d 

fo
rw
ar
d 

An
 

ad
ve

rt
is

e 
m
e
n
t
 to
 

fil
l 

up
 

3°
 

No
s 

‘p
os

ts
* 

of
 

' S
ci
en
ti
st
 

‘B
, 

2 
No
s 

po
st

s 
ag
ai
ns
t 

 r
e-

 
se
rv
ed
 

ca
te

- 
‘g

or
y 

1.6
. 

Sc
h-
 

ed
ul
ed
 

ca
st
e 

“a
nd
 

on
e 

po
st

 
ag
ai
ns
t 

re
- 

se
rv
ed
 

ca
te

- 
_g

or
y 

1.
6.
 

-
B
a
c
k
w
a
r
d
 

Cl
as
s 

w
a
s
 

gi
ve

n 
in 

va
- 

ri
ou
s 

16
४४

५ 
pa
pe
rs
 

wi
th
 

da
te

 
of

 
re

- 
ce

ip
t 

of
 
ap
p-
 

li
ca

ti
on

s 
on

 
3
0
-
1
1
-
1
9
8
8
,
 

2
8
-
2
-
1
9
8
9
 

an
d 

1-
5-
89
, 

bu
t 

fo
un

d 
no
 

su
it
ab
le
 

ca
n-

 

di
da
te
s.
 

H
e
n
c
e
 

~ 
th
es
e 

po
st
s 

pr
o-
 

po
se

d 
to
 

fil
l 

up
 
fr

om
 

FG
e-

 
ne
ra
l 

 C
at

e-
 

go
ry
 

as
 

pe
r 

Go
vt

. 
In

- 
st
ru
ct
io
ns
. 

B5



G
r
o
u
p
 

‘-
 

व
ि
.
 
ग
ा
 

Dy
. 

Su
pd
t.
 

5.
0.
 

A
c
c
o
u
n
t
g
 

Sr
. 

Sc
ie
nt
if
ic
 
Ad
ss
tt
. 

जा
. 

Sc
ie
nt
if
ic
 
As
st
t 

St
en
 
og
ra
ph
er
 

A
c
c
o
u
n
t
a
n
t
 

Jr
. 

En
v.
 

En
gi
ne
er
 

As
si
st
an
ts
 

B
—
1
0
4
 
D
—
o
g
 

As
si
st
an
t 

St
en
o-
ty
p 

Is
t 

B
—
6
4
-
 
M
—
2
-
 

‘—‘—--._;-Nwq- 
L 0 o 

1 
10
0%
 

2 
10
0%
 

Ni
l 

10
0%
 

—
 

10
0%
 

f
—
 

4 
of
fi
ci
al
s 

on
. 

de
pu
ta
ti
on
s 

No
 

su
it
ab
le
 

ca
nd
id
at
es
 

fo
r 

th
e 

po
st
 

of
 

St
en
o-
ty
pi
st
 

wa
s 

m
a
d
e
 

av
ai
la
bl
e 

by
 

th
e 

Ch
ie
f 

Se
c-
 

re
ta
ry
 
Su
rp
ly
s 

Ce
ll
. 

' 
po
st
 

ca
rr
ie
d 

fo
rw
ar
d 

i 

. 

—
 

Ca
nd
id
at
es
 

ha
ve
 

ag
ai
n 

be
en
 

as
ke
d 

fo
r 

fr
om
 

th
e 

. C
hi
ef
 

Se
cr
e-
 

tr
ay
 

to
 

Go
vt
. 

Ha
ry
an
a 

] 
(S
ur
pl
us
 

Ce
fy
 

Vi
de
 

~ 
th
is
 

le
tt
er
 

No
: 

- 
WP
CB
/E
st
{.
/ 

89
/2
90
2 

di
, 

6-
6-
19
89
.,
 

56



Cl
er
ks
 

B
—
3
7
4
M
—
0
5
 

Dr
iv
er
s 

M
a
c
h
i
n
e
 

op
er
at
or
 

La
b 

A
t
t
e
n
d
a
n
t
 

42
 

5
+
1
=
6
 

81
% 

1 
10
0%
 

—
 

Ni
l 

As
 

pe
r 

—
 

Ro
st
er
 

no
 

po
st
 

is 
- 

ad
mi
ss
ib
le
 

Sh
or

tf
al

l 
du

e 
to

 
ad
ju
st
me
nt
 

of
 
su
rp
lu
s 

e
m
p
l
o
y
e
e
s
 

re
- 

c
o
m
m
e
n
 

de
d 

by
 

St
at

e 
G
o
v
t
 

Fu
rt
he
r 

pe
r-
 

so
ns
 
ap

po
in

te
d 

on
 

mo
nt
hl
y 

08
51
5 

we
re
 

no
t 

ap
po
in
te
d 

ag
ai

ns
t 

re
- 

se
rv
ed
 

qu
ot
a 

Pe
cs
t 

ca
rr

ie
d 

fo
rw

ai
d 

Su
it

ab
le

 
ca
nd
i-
 

da
te

s 
we
re
 

no
t 

av
ai

la
bl

e 
. 

Th
e 

po
st
 

ha
s 

be
en
 

ca
rr

ie
d 

fo
rw
ar
d 

Ca
nd
id
at
es
 

ha
ve
 

be
en
' 

as
ke
d 

fo
r 

fr
om
 

th
e 

Ch
ie
f 

Se
c-
 

re
ta
ry
 

to
 

Go
vt
. 

Ha
ry
an
a 

(S
ur
- 

pl
us
 

 C
el
l.
 

vi
de
 

th
is
 

of
fi
ce
 

le
tt
er
 

No
. 

12
48
 

dt
. 

6-
4-
1 

98
9.
 

it 
iIs 

pi
o-
 

po
se
d 

to
 

fil
l 

up
 

po
st
 

fr
om

 
Re
- 

se
rv

ed
 

ca
te
- 

go
ry

 
ca
nd
i-
 

da
te

 
by

 
pr

o-
 

mo
ti
on
. 

57



No
te
 

|—
 

J‘-—N‘m 

ज
ि
 

1 
Ni

l 
As
 

pe
r 

’ 
Ro
st
er
 

11
0 

po
st
 

is 
ad

mi
ss

ib
le

 
J
a
m
a
d
a
r
 

P
e
o
n
 

2 
' 
Ni

l 
D
o
 

Pe
on

 
27
 

8
 

Mo
re

 
प
क
ा
 

. 
B
—
2
1
4
+
M
—
0
6
 

10
0%
 

Fi
el
d 

At
te
nd
an
t 

10
 

2 
1
0
0
%
 

- 
« 
B
—
7
+
4
 

A
 

¢ 

M
—
3
 

. 

M
a
l
i
-
c
u
m
-
 

7 
2 

Mo
re

 
C
h
o
w
k
i
d
a
r
 

th
an
 
1
0
0
%
 

B
—
5
+
 

D
—
1
+
 

M
—
1
 

+ 

हा 

‘B
’ 

St
an
ds
 

fo
r 

Em
pl

oy
ee

s 
of
 
Bo

ar
d’

s 
Ca
dr
e.
 

"
M
’
 

St
an
ds
 

fo
r 

pe
rs

on
s 

ap
po

in
te

d 
on

 
mo

_n
th

ly
 

ba
si
s.
 

‘D
’ 

St
an
ds
 

fo
r 

pe
rs

on
s 

ta
ke

n 
on
 
de
pu
ia
ti
on
 
fr
om
 
ot
he
r 

Go
vt

. 
De
pa
rt
me
nt
s.
 

B8



) 
Annexure 

59 

lFl 

List of the Officers/Officials who attended the Training/ 
Courses etc. 

N 

Lontrol | 
= T s - s ! 

10 . 

28-9-1982 

Sr. Name of the Seminar/ Period Place 

No. Training Courses etc. 

1. Sh. B.L. Katva, Environmental Engineer ] 

1. Woeikshop on Water Pollution 21-9-1982 Nagpur 

Contol to 
28-9-1982 

2  Courscs on Water Treatment 18-4-1983 Nagpur 

Unit Operation and Process to , 
06-5-1983 

3 National Seminar on assess- 01-2-1984 Delhi 

ment & management of to 

Pollution 05-2-1984 

4. *3 days Industnal Pollution 7-10-1985 Indore 

Prevenucn & Control to 
09-10-1985 

5. U.K. London sponscred by 05-1-1986 U.K 

Colombo Plan . to 
18-5-1 986 

2. Sh. 5.5, Dheer, Environmental Engineer 

- 1. Two days seminar on “Environ- . 27-10-1985 Cochin 

mental Pellution Control” to 
28-10-1985 

2. National Seminar on Environ- 21-23 October, Chandigarh 

mental Pollutton Centrol and 
monitoring 1986 

3. Sh. A.K. Rana. Envirornmental Engineer 

1. Ten days ccurses on Water 10 days during Nagpur 

Pollution 1980 

2. Semunaron Air Pollutton Twa days during Bombay 

: - 1981 

3." Workshop on Water Polluticn - 21 -9-1982 Nagpur
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1. 2. . - ’ 3 ] 4 

A. WHO Fellowshipon Water . 30-9:1983  Neither Land 
_Paollution 1o 

. o . 21-12-1983 

5. lind World Congress on Environ- 07-11-1985 New Délhi 
. mental Engineering to 
T o R - 09-11-1985 

4. Sh.M.L. Bansal, Environmental Engineer 

1. Envirotech 86 Conference 23-1-1986 Bombay 
10 

27-1-1986 

2. U.K./London spon sored by 05-1-1987 U.K. 
Colombo Plan to 

18-5-1987 

5. Sh. 8.C.Mann, Scientist—'B’ ] 

1. A Pocket of two courses on 27-4-1980 Delhy ‘& 
Air quality management to Calcutta 

16-5-1980 

2  Couises on instrumentation One week In Nagpur 
in environmental Engineer, January, 1982 
NEERI, N.agpur ] 

3. WHQO Course on Water quality 28-9-1982 Neither Land, 
management to U.K. Germany, 

07-12-1982 Switzerland & 
' Paris 

4 Seminar on biotechnology Chem. 3 days, 1982 Chandigarh 
Engg. Deptt. Chandigarh 

5. 3 days seminar on heavy metal 1984 Chandigarh 
pollution at PGI, Chandigarh 

6. Sh. Yash Pal Sharma, Scientist—'B’ 

1. Workshop on Air Pollution 27-1-1983 
Control to 

29-1-1983 

2. Symposium & Convention of all 23-9-1983 
Indian Association of Air to 
Pollution . 25-9-1983 

3. Training on Ambient Air 17-11-1986 Central Water 
Quality maintaining to 

19-11-1986 
pollution, New 
Delhi 

,_____-‘
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"2 3 4 

4. One day workshop on quality 21st March, New Delhi 
Control in amanofical Chemistry 1986 ) 
on Friday 

"5. A course on application of 15-12-1986 New Delhi 
meteraby to Air Pollution to 
Control 20-12-1986 

6. 15 days course onWater & 14-7-1986 NEER.I, Nagpur 
waste water analysis to 

01-8-1986 

Sh. 0.7. Dahiya, Scientist—'B’ 

1. Application of “Mateorology 24-8-1981 
to Air Pollution Control” to 

04-9-1981 

2. Air Poliution Controt Technical 07-9-1981 
' to 

11-9-1981 

Sh. Kanwaljit Singh, Scientist—’'B’ 

1. Training in Liomognitoring of 05-12-1983 
Water & Waste Water to 

21-12-1983 

2.’ Course on Water and Waste 23-7-1984 
Water Analysis to 

17-8-1984 

3. Ganga Basin Conference and 28-11-1985 
expasition . to 

30-11-1985 

4. Course on Air Pollution ‘ 03-12-1985 
Control Techniques to 

05-12-1985 

5. Training on aquatic Toxicology 12-3-1988 

10-t40-1 988 

Sh. Dinesh Kumar, Scientist—'B’ 

1. Course on “Analytical instru-  07-1-1985 
mentation in en vironmental to 
Engineering 17-1-1985 

Delhi 

Calcutta 

Calcutta 

Nagpur 

Calcutta (Hotel 
obroi grand) 

Calcutta 

Lucknow 

Nagpuy



o f 
=1 e
 T g 2, Course on Ajr Pollution- Co,n_tr,o.l;J_uly‘;. 1985 Nagpur ‘ (10 da ys) 

3 - Semunar on Distillary Water March;, 1985: Kanpur, 
Control 

4. Al India Sem.inar 01 Distillery 24,25 May, Ka'npur 
~effluent Treatment- 

1985, - 10. Sh. 0.8. Batra, J,uniOr»St:jentific Assistant 1. Course on biossey 19-11-1984 Nagpur. _ to 
24-11-1 984 

न 2  Water & Air wastg Water 13:8:1985: Nagpuy 
anglysis 

to 
06-9-1985 11. Sh. Dh'aram Pal, Lap, Assistant 

1. Course on blomonotormg of 02-1-1985 Calcutta 
Water and waste water to 

19-1-1985 12. sh.c.p, Taneja, EnvironmentarEnglineer 
1. Nationaj| conference on Rural & 16—18 New Delhj o 

Urban water &:Waste water 1987 
: 

management
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IMPLEMENTATION OF RECOMMENDATIONS/OBSERVATIONS 
CONTAINED INTHE 14TH REPORT - 

. The Committee considered/scrutinised the action taken by the 
Governmient on recommendations/observations contained-in its 14th 
Report. 

‘The Committee feeling satisfied with the action taken by the 
Gopvernment -on 'some -of the recommendations/observations of the 
Committee, dropped some of them. The recommendations/observations 
which:are'outstanding are 85 shown ‘on the nextpages together with 
further o bservations of -the ' Committee.
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124. 6. 

ANNEXURE ‘& 

Procedure for de‘aling with the implemenfit‘ation of the 
<  recommendations/observations ofthe Committee on theWaslfare 

« of Scheduled Castes and Scheduled Tribes. 

(8) After a Reportis presented 10 the Haryana Vidhan Sabha, 
. copies thereof will be forwarded by the Secreiary, Haryana 

" Vidhan Sabha directly to the Administrative Secretaries con- 
cerned with the subject matter of the Report ; 

(b) The Administrative Secretaries concerned with the subject 
matter of the Report will consider the recommendations of the 

- Committee on the Welfare of Scheduled Castes and Schedu- 
led Tribes,a copy of the tetter being endorsed to the Head of - 
Department concerned simultaneously. General recommend- 

. ations will be dealt with in the Welfare of Scheduled Castes 
and Backward Classes Department . 

(८) The Head of Department concerned shall furnish- thew 
comments on the recommendations of the Committee on the 
Welfare of Scheduled Castes and Scheduled Tribes to the 

- Administrative Secretary concerned on raceipt of the 
Report of the Committee; ' 

(d) The Administrative Department concerned will then take 
immediate stepsfor the implementation of the recommenda- 
tions of the Committee concerning it. It will take the case 
to the Minister Incharge of the Departmant or'the Council 
of Ministers, 85 the case may be . पक w 

(e) The casesin which the Administrative Department does not 
agree with the recommendations of the Committee will-be for- .. 

. warded 10 the Secretary, Haryana Vidhan Sabha, with detailed _ 
. - reasons for comments. Then Secretary, Haryana Vidhan Sabha 

will forward these comments to the Depariment of Welfare 
of Scheduled Castes and Backward Classes 10, examine such . -- 
cases and offer their comments 

(f) The Administrative Department will then take 'immediate’ 
steps for arriving at a decision in such cases. It would take” 
such cases 10 the Minister Incharge of the Department orto: ~ 
the Council .of Ministers, if necessary, for incorporating in 
the Memorandum forthe Council, the views of the Depart- 
ment of Welfare of Scheduled Castes and Backward Classes; - 

P 

(g) After a decision has been taken atthe appropriate lévsl, the 
same will be communicated to the Secretary; Haryana - 
Vidhan Sabha by the Administrative Department Wwith a copy" 2" 
to the Commissioner and Secretary “to Govt., - Haryans, 

. Welfare of Scheduled Castes and Backward Classes Depart-- 
ment e
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(h) Cases involving disciplinary action and financial and other 
irregularities should be placed before the Minister concerned 
or the Council of Ministers, as the case may be, even though 
the recommendation of the Committee on the Welfare of 
Scheduled Castes and Scheduled Tribes is proposed-to be 
accepted. The cases involving financial irregularities will 
invariably be decided in consultation with the Finance 
Department; 

(i) The Secretary, Haryana Vidhan Sabha will prepare a statement 
shawing the action :taken on the report of the Committee 
and place it before the Committee. Further comments of 
the Committee, if any, will be communicated 10 the Adminis- 
trative Secretaries to the Government of Haryana for 
necessary action. ’ 

The Vidhan Sabha Secretariat will maintain a list of outstanding 
recommendations of the Committee on the Welfare of Scheduled Castes 
and Scheduled Tribes and periodically remind the Department concern- 
ed. A half yearly report ending on 30th June 800 31st December will 
be furnished by the 15th July and 15 January to the Director, Welfare 
of Scheduled Castes and Backward Classes Department by the Heads 
of Departments/Administrative Secretaries about the implementation of 
the recommendations of the Committee. Every effort should be made 
by the Administrative Secretaries/Heads of Departments to expedite the 
action on the recommendations/observations of the Committee and this 
work should be treated asa general tule on “Top Priority’ basis. 

— 20777—H.V.S.—H.G.Pq Chd.
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